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BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 810 OF 2024

IN THE MATTER OF:
Ashish ... Applicant

Versus
State of Haryana and Ors. ... Respondents
ADDITIONAL AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 5
— JBM ENVIRONMENT MANAGEMENT PRIVATE LIMITED TO

PLACE ON RECORD ADDITIONAL DOCUMENTS

I, Vinay Maheshwari, s/o Late Sh. NK Maheshwari, aged about 69 years,
working as Director of the JBM Environment Management Private Limited
[“JBM”] having its registered office at 601, Hemkunt Chambers, 89, Nehru Place,
New Delhi — 110 019, do hereby solemnly affirm and state as hereunder:-

1. The captioned OA has been registered by this Hon’ble Tribunal in exercise
of its suo moto jurisdiction under Sections 14 and 15 of National Green
Tribunal Act, 2010 [“Act”] on the basis of a letter dated 02.11.2023
addressed by on Ashish [“Applicant”] in relation to the alleged improper
handling, management and disposal of solid waste by JBM at Village
Mehrana [between the Delhi Parallel Branch and Carrier Link Channel

canals] [“Subject Site”] allotted by Nagar Nigam, Panipat [“MC
Panipat™].

if/is reiterated that the Subject Site was allotted by MC

for use as a temporary collection site in accordance with

1)
7,




2

the Concession Agreement dated 26.07.2017 [*CA”]. Prior to its allocation
to JBM, the site had been used as a Composting Plant and, as a result,
contained legacy waste which was not disposed by JBM at the Subject Site.
The Subject Site was utilized by JBM between July 2023 and August 2024,
in terms of the CA, for the temporary storage of MSW collected through
door-to-door methods from households, public utilities, agricultural lands,
poultry / dairy farms, commercial establishments, and industries and the

same was meticulously and regularly transferred by JBM to its WtE Plant.

During the intervening period, the Subject Site was also allotted by MC
Panipat to Respondent No. 6 — Pooja Consultation Company [“PCC”] and
Respondent No. 7 — IND Sanitation Solutions [“IND”] for the purpose of
dumping road sweeping dust, drain silt, and malba. PCC and IND, however,

failed to remove / dispose of the waste collected and dumped by them at
the Subject Site.

It is respectfully submitted that JBM bears no responsibility for this waste
inasmuch as the same was neither dumped by JBM nor does the Concession
Agreement obligate JBM to transport or process the waste collected /
dumped by third parties. It may not be out of place to mention that the WtE

Plant at Murthal established by JBM is not equipped to process such types
of waste.

Be that as it may, as a responsible and environmentally conscious entity,

JBM had voluntarily cleared approximately 432.09 MT of legacy waste

between 11.10.2024 and 12.10.2024, and a further
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Furthermore, to demonstrate its bona fides and without prejudice to its
rights and contentions, between 20.03.2025 and 18.04.2025, JBM has
additionally cleared 4151.52 MT of legacy waste from the Subject Site. The
said waste has also been transported to and processed at its WtE Plant in
compliance with the CA and SWM Rules. A table along with the
weighment slips evidencing the disposal of 4151.52 MT of legacy waste is

annexed hereto and marked as Annexure Al [Colly].

However, it is pertinent to mention that despite this Hon’ble Tribunal
having impleaded PCC and IND by its Order dated 31.01.2025 passed in
the captioned OA, to the best of JBM’s knowledge, neither has MC Panipat
issued any directions to PCC and IND to clear the legacy waste, nor have

either of them taken any proactive steps towards the scientific disposal of

the waste lying at the Subject Site.

In light of the above, it has become imperative at this stage to consider
prayer (c) sought by JBM in its Application bearing IA No. 25 of 2025,
which essentially seeks a direction to MC Panipat to ensure that the legacy
waste at the Subject Site is cleared by PCC, IND, and/or any other

concessionaire engaged by MC Panipat who has utilized the Subj ect Site

for dumping waste.

A

ﬁ% the deponent abovenamed, do hereby verify that4hd doR&Y 6 he

mstagl,b.ff idavit are true and correct to the best of my know]ad@ﬁ%from
he r@:ﬁrds maintained by Respondent N

.l

2 pdm?ggﬁ;gﬂghc ovt. oﬁﬁr@ i

Maob. No.9990312780
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Annexure Al [Coally]

JBM Environment Management Private Limited
Weighbridge Daily Entry Register
Date: 20 March to 18 April 2025 JBM é
?ameﬁ of.the }N.elghbrldge. . Jai Laxmi Dharma Kanta E // Yo (s@
ocation: Binjhal SCP Panipat ool el ol
Weigh Gross Tare Net
Date S. No. Time Bridge Vehicle No. Weight (in Weight Weight
Slip No. tonnes) (in tonnes) | (in tonnes)

20-Mar-25 1 16:30 11061 HR 58 D 2703 53.955 16.455 37.500
20-Mar-25 2 15:53 11066 HR 58 D 1392 58.270 17.005 41.265
21-Mar-25 3 9:49 11090 HR 58 D 2703 49.200 16.360 32.840
21-Mar-25 4 10:34 11092 HR 58 D 1392 53.610 16.960 36.650
21-Mar-25 5 16:51 11105 HR 58 D 2703 53.190 16.630 36.560
22-Mar-25 6 9:05 11128 HR 58 D 1392 47.550 16.860 30.690
22-Mar-25 7 13:05 11136 HR 58 D 2703 53.040 16.525 36.515
22-Mar-25 8 20:24 11148 HR 58 D 2703 54.605 16.480 38.125
23-Mar-25 9 9:42 11156 HR 69 E 7737 58.700 16.460 42.240
23-Mar-25 10 13:39 11167 HR 58 D 2703 58.575 16.570 42.005
23-Mar-25 11 20:32 11163 HR 69 E 0542 61.760 16.890 44.870
27-Mar-25 12 14:13 11308 HR 58 D 2703 51.575 16.475 35.100
27-Mar-25 13 20:18 11327 HR 58 D 2703 51.100 16.380 34.720
27-Mar-25 14 20:42 11328 HR 69 E 5936 62.850 17.030 45.820
27-Mar-25 15 19:53 11325 HR 69 E 2368 62.180 16.695 45.485
28-Mar-25 16 10:35 11345 HR 58 D 2703 55.965 16.510 39.455
28-Mar-25 17 16:41 11360 HR 58 D 2703 55.305 16.690 38.615
29-Mar-25 18 10:39 11379 HR 58 D 2703 55.145 16.675 38.470
29-Mar-25 19 16:55 11397 HR 58 D 2703 54.690 16.635 38.055
29-Mar-25 20 22:04 11405 HR 58 D 2703 53.970 16.450 37.520
30-Mar-25 21 8:37 11412 HR 58 D 2703 57.160 16.550 40.610
30-Mar-25 22 13:50 11423 HR 58 D 2703 58.520 16.450 42.070
31-Mar-25 23 10:28 11445 HR 69 E 0542 57.530 17.025 40.505
31-Mar-25 24 14:27 11451 HR 58 D 2703 58.105 16.350 41.755
31-Mar-25 25 18:47 11458 HR 58 D 2703 53.190 16.505 36.685
31-Mar-25 26 23:11 11460 HR 58 D 2703 52.755 16.400 36.355
01-Apr-25 27 10:26 11470 HR 69 E 0542 56.075 16.820 39.255
01-Apr-25 28 9:07 11468 HR 58 D 2703 57.985 16.620 41.365
01-Apr-25 29 16:53 11486 HR 58 D 2703 59.31 16.55 42.760
02-Apr-25 30 0:28 11497 HR 58 D 2703 59.220 16.600 42.620
02-Apr-25 31 12:37 11508 HR 58 D 2703 56.360 16.475 39.885
02-Apr-25 32 17:33 11515 HR 58 D 2703 56.7 16.255 40.445
02-Apr-25 33 22:55 11523 HR 58 D 2703 54.3 16.48 37.820
03-Apr-25 34 10:41 11532 HR 58 D 2703 56.025 16.435 39.590
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03-Apr-25 35 21:34 11549 HR 69 E 2368 61.735 16.79 44.945
03-Apr-25 36 19:12 11545 HR 58 D 2703 52.35 16.38 35.970
03-Apr-25 37 22:04 11550 HR 69 E 5936 64.910 16.995 47.915
04-Apr-25 38 0:57 11553 HR 69 C 4596 52.835 14.040 38.795
04-Apr-25 39 1:14 11554 HR 69 F 8187 68.790 16.820 51.970
04-Apr-25 40 2:01 11555 HR 46 E 7873 60.800 17.230 43.570
04-Apr-25 41 2:58 11557 HR 69 E 2368 61.240 17.110 44.130
04-Apr-25 42 3:25 11558 HR 69 E 5936 65.465 17.435 48.030
04-Apr-25 43 2:17 11556 HR 58 D 4998 72.490 16.940 55.550
04-Apr-25 44 10:01 11559 HR 58 D 2703 52.630 16.340 36.290
04-Apr-25 45 15:29 11574 HR 58 D 2703 52.35 16.585 35.765
04-Apr-25 46 20:06 11582 HR 58 D 2703 56.085 16.63 39.455
05-Apr-25 47 7:51 11592 HR 58 D 2703 55.930 16.925 39.005
05-Apr-25 48 12:34 11599 HR 58 D 2703 56.160 16.630 39.530
05-Apr-25 49 17:20 11609 HR 58 D 2703 56.605 16.775 39.830
06-Apr-25 50 10:08 11620 HR 58 D 1392 53.795 16.905 36.890
06-Apr-25 51 20:48 11637 HR 58 D 1392 57.26 17.01 40.250
07-Apr-25 52 11:12 11643 HR 58 D 1392 56.595 16.865 39.730
07-Apr-25 53 15:49 11651 HR 58 D 1392 52.545 16.810 35.735
07-Apr-25 54 19:56 11657 HR 58 D 1392 54.585 16.69 37.895
08-Apr-25 55 13:20 11672 HR 58 D 1392 56.410 16.915 39.495
08-Apr-25 56 18:12 11682 HR 58 D 1392 59.560 16.795 42.765
08-Apr-25 57 23:51 11687 HR 58 D 2703 61.330 16.820 44.510
09-Apr-25 58 9:37 11689 HR 58 D 2703 57.550 16.615 40.935
09-Apr-25 59 11:12 11692 HR 58 D 1392 54.935 16.745 38.190
09-Apr-25 60 16:26 11698 HR 58 D 2703 55.150 16.450 38.700
10-Apr-25 61 8:23 11713 HR 58 D 2703 53.975 16.460 37.515
10-Apr-25 62 10:12 11717 HR 58 D 1392 56.070 16.685 39.385
10-Apr-25 63 13:59 11728 HR 58 D 2703 57.210 16.670 40.540
10-Apr-25 64 14:50 11731 HR 58 D 1392 57.060 16.630 40.430
10-Apr-25 65 19:33 11735 HR 58 D 2703 57.040 16.800 40.240
11-Apr-25 66 10:03 11744 HR 58 D 1392 57.080 16.615 40.465
11-Apr-25 67 9:32 11743 HR 58 D 2703 56.640 16.640 40.000
11-Apr-25 68 16:50 11756 HR 58 D 1392 58.360 16.815 41.545
11-Apr-25 69 16:03 11755 HR 58 D 2703 58.590 16.600 41.990
12-Apr-25 70 7:13 11768 HR 58 D 1392 56.025 16.980 39.045
12-Apr-25 71 8:44 11769 HR 58 D 2703 57.460 16.745 40.715
12-Apr-25 72 13:49 11774 HR 58 D 1392 56.230 16.810 39.420
12-Apr-25 73 14:24 11777 HR 58 D 2703 56.915 16.565 40.350
12-Apr-25 74 17:25 11783 HR 58 D 1392 58.960 16.770 42.190
12-Apr-25 75 20:09 11787 HR 58 D 2703 57.370 16.595 40.775
13-Apr-25 76 8:51 11795 HR 58 D 2703 56.450 16.565 39.885
13-Apr-25 77 9:31 11797 HR 58 D 1392 57.470 16.750 40.720
13-Apr-25 78 15:07 11807 HR 58 D 2703 58.190 16.580 41.610
13-Apr-25 79 15:00 11806 HR 58 D 1392 57.590 16.695 40.895
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13-Apr-25 80 20:58 11812 HR 58 D 2703 57.525 16.500 41.025
14-Apr-25 81 9:43 11820 HR 58 D 1392 57.355 16.725 40.630
14-Apr-25 82 11:02 11823 HR 58 D 2703 56.355 16.520 39.835
14-Apr-25 83 16:13 11836 HR 58 D 1392 58.445 16.670 41.775
14-Apr-25 84 18:15 11841 HR 58 D 2703 57.065 16.800 40.265
15-Apr-25 85 9:59 11854 HR 58 D 1392 58.845 17.055 41.790
15-Apr-25 86 9:32 11853 HR 58 D 2703 55.245 16.700 38.545
15-Apr-25 87 17:09 11873 HR 58 D 2703 56.055 16.740 39.315
15-Apr-25 88 17:41 11874 HR 58 D 1392 57.810 16.960 40.850
15-Apr-25 89 21:54 11882 HR 58 D 2703 58.295 16.665 41.630
16-Apr-25 90 8:34 11889 HR 58 D 2703 58.950 16.605 42.345
16-Apr-25 91 10:29 11894 HR 58 D 1392 57.660 16.830 40.830
16-Apr-25 92 13:11 11905 HR 58 D 2703 57.070 16.605 40.465
16-Apr-25 93 16:18 11915 HR 58 D 1392 57.200 16.780 40.420
16-Apr-25 94 18:23 11918 HR 58 D 2703 58.630 16.530 42.100
17-Apr-25 95 7:55 11930 HR 58 D 2703 57.080 16.500 40.580
17-Apr-25 96 12:31 11941 HR 58 D 2703 56.865 16.470 40.395
17-Apr-25 97 18:00 11957 HR 58 D 2703 56.400 16.470 39.930
17-Apr-25 98 22:29 11962 HR 58 D 2703 58.020 16.745 41.275
18-Apr-25 99 11970 HR 58 D 2703 57.650 16.470 41.180
18-Apr-25 100 11975 HR 58 D 1392 56.735 16.740 39.995
18-Apr-25 101 11983 HR 58 D 2703 57.395 16.345 41.050
18-Apr-25 102 11991 HJR 58 D 1392 54.845 16.680 38.165
18-Apr-25 103 11992 HR 58 D 2703 55.995 16.650 39.345
Total in MT 5866.735 1715.220 4151.515
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608

A

e

Nikita Print DELHI # 9310655549
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v JAI LAXMI DHARAM KANTA D

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
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JAT LAXMI DHARAM KANTA [ =25

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA
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T\ JAI LAXNII DHARAM KANTA o>

b Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 :
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JAI LAXMI DHARAM KANTA | seRvce.
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Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161 -77113
ON (Fully Computerised Dharam Kanta) HOURS
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=T JA1 LAXW DHARAM KANTA
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s\ JAL LAXNI DHARAM SERVICE | (!
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» Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 9416177113

' Full
A\ (Fully Computerised Dharam Kanta) HOURS >
S.No. 2 !

BT L ROED e 2t ek @11167 gr

HROBD 2703 VEH. TYPE

WASTE TIME TROLLA g, )

I
x——:E GROSS £ e i
A} e W‘ =TSR T T N PRBT D g T A g :)
O y :
' RE e . g
- T:‘m LAESTE Ko 23.03.25,12:35 o
5 . , B
Our Motto : 1. Accuracy LI
2. Customer Satisfaction

e “METNY S p e et 3 Quick Service 3

1. RECORD WAL WOT BE RIALABLE AFTER 7 DAYS. |
2 VEWCLE WO. T MATERGAL IS WRITTEN ACCORDING TO DRIVER. Lo ? |
1. OWCE THE VEWICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. A Cash i |
A UaoRisLLY DECLARED EY THE ORIER | PARTY. = CHARGEJL! £Z3 #" — | Operator Signature “) q

/[True Copy//
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AAC\TY

= AT LAXWII DHARAN KANTA

SERVICE
oad, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS

DATE 2% BE. 2025 SNO G11163

| CARRIER NO. HRAFE @042 VEH. TYPE

D =
D P s J
3| MATERIAL e TIME TROLLA
X
i_-_‘ . ;

S H‘-' 5 WL

-
SRR () Ve s

25, 2080
| TARE e o
O ) ©

\.r

& 2% .85 .29,11
Our Motto : 1. Accuracy
i ) et o T, 2. Customer Satisfaction
= = NET WT. A G A ER R B 3. Quick Service
-’
1. RECORD WiILL NOT BE AVAILABLE AFTER 7 DAYS.
2. VEHSCLE HO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER. ; : Daesh ?
3 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. SRR SR
4 ALL DISPUTES ARE SUBJECT TO PANPAT JURISDICTION ONLY. oLl L
5."M" MANUALLY DECLARED BY THE DRIVER | PARTY. CHARGE . Operator Signature

[ITrue Copy//
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Sy

619

- .

| Gohana Road, Vil Mehrana, PANIPAT: (HARYAN 16177
(Fully ComputerISOdiDharam 5 i A

JATE s.No. Fi
e J—- 27.63. 2025 AR AT 011368

CARRIER NO. LESED 2707 VEH. TYPE

MATERIAL WASTE TIME TROLLA

‘a"t'J".‘
i 7

| SERVICE

HOURS |

)

NIKia Fnnt UTLR] 7 331U

-

= GROSS ) . )
WT. o B W o T.OZ. 2D, 140 L0
WT. 1 SHaTE E 270525, 12432
Our Motto : 1. Accuracy -
m z==d WT 2. Customer Satisfaction
v N ET . ; 3. Quick Service

7 Jooir] 3 e e
1 RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. ?
2 VEHICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER. e
3 ONCE THE VEHICLE REUOVED FROM PLATFORM WE ARE NOT RESPONSIELE.
¢ ALL DISPUTES ARE SUBJECT T0 PANPAT JURISDICTION ONLY. £ 7~ Operator Signature
£ W WANUALLY DECLARED EY THE DRIVER / PARTY. CHARGE {117 2

i ——

———— T

/[True Copy//

B

e M o'-v-\dvrolgna‘um A’ - "
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19

' ACITY ‘
gem [ JAI LAXMI DHARAM KANTA | *=9c
&{J\) | Gohana Road, Vill, Mehrana, PANIPAT (HARYANA) M.: 94161-77113
©TON | SSEESRE  (Fully Computerised Dharam Kanta) :
e HOURS
| pATE 27 .03 2025 S\No. G112
o — | Po——
__T g CARRIER NO. HRGFE 2568 VEH, TYPE
s WASTE, S— B
-2 § MATERIAL TIME TROLLA
T
-l
- B === GROSS e LR W 27.035.25,19:53
FE 5 WL '
£
- £ = TARE oo S TR B 27 . 03.25,18:32
.
' Our Motto : 1. Accuracy
F == = NET WT. I I v B B i i g: gt;ﬁzrg:rw Sizgsfacﬂon
‘ %iﬁ%ﬁg&ﬂmmm ' Cash
o | A ispures pve FROM PLATFORM WE ARE NOT RESPONSIBLE. ke P
WA S E?Wv&w%;mwxwom CHARGE{:JU | by ~ Operator Signature

/[True Copy//

gei2h Pk - Uelee 2R
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621

Y
)0

JAT LAXMI DHARAN KANTA

Gohana Road, Vill. Mgh’réna,‘PANlPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta) .

SERVICE

HOURS

ON

SNo

Nikita Print DELHI # 9810855

TE 07 .03, 2005 | @L1327
MATERIAL WASTEI TME. TROLLA
BSES| = GROSS P 3
& - > A%, 25,20:11
5 go W = dliee oo | 27.05.25.20:1
O 3 kO AN
TARE o B RN
= WT o T T e A R | 27 B3 82H +17:05
O .

Qur Motto : 1. Accuracy )
= pE 2. Customer Satisfaction
= == W1 - § o 3. Quick Service

NET . :.:‘, “‘n ':}}" ; ‘_‘i l::r'} 3"_'-.. i
LB} 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYE
E :m&cmuo.rmmnmmm\cconméwomm Lty ?
MN MN”:M"WW REMOVED FROM PLATFGFL WE ARE NOT RESPONSIELE. Caesh
LW MY beciAReD ey e ety P CHARGE 1! {7 K7 " -~y  Operator Signature

/[True Copy//
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21

caemy EPAL LAXMI DHARAM KANTA | scrvce
/ Gohana Road, Vill. Mehrana, PA}‘\!IPAT (HARYANA) M.: 94161-77113
TON_ (Fully Qomputérléed Dharam Kanta) HOURS
(!;TE A o P — S.No. FA——
27 .03 . .20:20 - AN
CARRIER NO. HRL9E S936 VEH. TYPE
I MATERIAL WASTE TIME TROLLA
27,0255 @: 42

Nikita Print DELHI # 9810655548

o5 S D A

o™ ey
iy

Lt U~ R A =
i d u\.ils:!ua:-bgicl‘:b:@

T TR R
Our Motto : 1.Accuracy
= NET ) 2. Customer Satisfaction
I e WT. 1 L D s o 3. Quick Service
1 RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
2 VEHICLE NO, 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. Cash ?
3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. B2 i ¢
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. . ) L
5 "M MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE LT il o Operator Signature

[ITrue Copy!//



22 623

1| gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
N (Fully Computerised Dharam Kanta)

| 'SERVICE' )
JAI LAXMI DHARAM KANTA <<

' HOURS ]

. PR B
2L 08, AR5 S.No. . @11345

3

RIER NO. HREED 2703 VEH. TYPE

N ‘ TROLLA

E_ﬁ GROSS N <~ wE, DS 25 105 3D

() ® 0 WTO o

.
-E TmE T i R L = LA = 28.03.25,09:30
.

'O

HI

e - yeine e
2

17
b

Nikita Print DEL

) . Our Motto : 1. Accuracy
i ] - ki 2. Customer Satisfaction
&3 exm NET WT. e L T VT By 3. Quick Service AN
| ALCORD WAL WOT BE AVAILABLE AFTERT DAYE. 5
:mm‘:&w&ummmm : Cash
ey e o RATOR e EOT s ou @ ,
V" ALY DECLARED BY THE DRVER | PARTY. ' CHARGE ! Operator Signature 28 W

[ITrue Copy//
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TIAT LAXIWY DHARAM KANTA [ | ~ -
NTA

P\ Gohana Road, Vitl. Mehrana, PANIPAT (HARYANA)
(Fully Computerised Dharam Kanta)

M.: 94161-77113

0 0% . 203D SNo.

.
o S

HROBD 2783

VEN, TYPE

WASTE F'T\ME ‘

HOURS s D

@113260

GROSS oS TEOS Ko
=\ VARE T X e S e
WT. :
NET WT. RS AT W

Qur Motto : 1. Accuracy
2. Customer Satisfaction
3. Quick Service

FECORD WLL NOT BE AVAILABLE AFTER T DAY
pvird .
tm“?wk&mmeiom T Cash
REMOVED FROW PLATFORM WE ARENOT RESPONSIBLE. | -~ * oy e
s o USPUTES BRE SUBJECT 10 PANPAT JURISDICTION ONLY. - Q\JT L
MIRIMAY DECLAPED BY THE DRIVER | PARTY. CHAR _ Operator Signature

K

01
- —

[ITrue Copy//
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D

2

JAI LAXMI DHARAM KANTA | SeRyicE.
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta) : HOURS
DATE : 26,05, 2025 S.No. @G11E79
g CARRIER NO. HRSBD 2703 VEH. TYPE
- et — TRELER 2
k| g M @,
I
| g =g G%{OTSS 5 LA K 29,03.25,10:39 3
. é % O . ﬂ
8 = TARE o T By 20, 03.25,09: 40 ;
2 = W &
. > Our Motto : 1.Accuracy
| i NETWE F@EaATe Ka .
’ & T 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. % s Vhe
.zmmua.rum:swmaccommcv’oomvm Do
& R iOﬂCET‘NEVENCLERﬂOVEDfRPOﬂl:UTFORIWEARENOTRESPONSIBLE. ; D‘J "'J;:Q‘ P
> S ¥ a#wmv?cﬁé?v%ﬁ%ﬁ:zmr?mmm CHARGE Operator Signature

= B>

>

3

[True Copy//
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JAI LAXMI DHARAM KANTA | s=rvce
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Cpmputerlsed Dharam Kanta) HOURS

29 .85

HR38D

L IR i

S.No,

el s
al )

VEH. TYPE

g
27GE

TIME

-
(:.t
| Y

1

L

~3

TS TE

P Ll

LEBh 128 - Ueles pp

T e i Y CER BTy 29 03,20, 16503
WT.
i T e e SO ez gy 2R .03.25 ,16:181
= Our Motto : 1. Accuracy
2. Customer Satisfaction
‘ [ sy NET WT. 3. Quick Service
T 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. [ — R ) e
E zm-cuuolrnmnsmnmmo?mctom o i T N o 2:
R :mzmmn&zmvwrmmwmwzmmnsmsanm ;
DISPUTES CT TO PANIPAT JURISDICTION ONLY, S
£ 8. "M° MANUALLY DECLARED BY THE DRIVER | PARTY. CHARGE Cash Operator Signature
O G o

S
T "

/[True Copy//

(

3

4

‘2

3

2

L

—
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h JAI LAXMI DHARAM KANTA SE@R"'CE %
\ Gohana Road, Vill. Mehrana, PANIPAT lHARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta) HOURS 7Y
S.No.
imiimiiamimald o &
29,05 . 2025 @11465 ﬁt '
VEH. TYPE
HRHED 27603 T ﬂ
TIME A
T N TR LM '
e
o AR RS Ry 20 . 03.25,22:04 .ﬂ
R
= My W oy e RRLOF.25,.22:04
Ty A T A el _ Our Motto : 1. Accuracy e
2. Cust: atisfaction
NET WT. - 3 Quick Service =)
WLLNGT BE AKLABLE AFTER T DAYS oo o [T T e H{; - ?
LML smtes age s ey 1O PSP SORSOCION O, o Cavah N
SR o Woowsh LY DECLARED, B e DRaER | ks : CHARGE e Operator Signature
- T o N T

/[True Copy//

-

-—
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I LAXVII DHARAM KANTA - -

ad, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
___(Fully Computerised Dharam Kanta) HOURS

H

ol Y
AN 1 ]

S.No.

ke P
2763

VEH. TYPE

TIME

L v WP - R L B

o o At e "
S i ThEy Bl

. . -
30.03.25,08:37

2R - UElBk [P

e e S ¥ ] R o
SO BE.25,0864 57

gﬂﬂh

Our Motto : 1. Accuracy
2. Customer Satisfaction
3. Quick Service

ouT
CHARGE

Operator Signature

/[True Copy//

5

o

ST

I"‘&

ke

N
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629

E AT LAXMI DHARAM KANTA SERVICE | 7%
‘ hana’Road Vill. Mehrana, PANIPAT (HARYANA) M.: 9416177113
TR (Fully Computerised Dharam Kanta) HOURS =%
R ‘JG) Tk S.No. g .
* HRS5BD 2703 ﬁt y
TR VEH. TYPE
ﬁ TROLLA ﬂ
TIME g} ,\
T e B R e S L 20.03.25,13:50 !
G4
R o e R L e G005 oy 1227 g
E Y
r— o I Our Motto: 1. A
\ i e LEAE i L e 2. Cz‘s::’::grSatisfactlon
AATH B 3. Quick Service
,m'Mmmmmnmmww AT LY T
S 1 AR PARTE CHARGE Operator Signature CD

/[True Copy//
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29

JAI LAXMI DHARAM KANTA

| Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

SERVICE

HOURS

(Fully Computerised Dharam Kanta)

I1.05.2925 S.No.

VEH. TYPE

TIME

sdrow " Shegy Y D
s Rl T |
IR ook B G S|

Our Motto : 1. Accuracy

2. Customer Satisfaction
3. Quick Service

gemn@)g—gem

Lia s

s

Operator Signature

PR
3

B

ot
pesrowes [ (1)
) RGE

/[True Copy//
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631

TJAT LAXMI DHARAM KANTA

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

SERVICE ®

HOURS |

hors 0] e
5 :.@\.:Jn

ol

HRABD

(Fully Computerised Dharam Kanta)

SiNo.

T R L
ol @ LRy

i VEH. TYPE

TME

GL1451,

1

WaGTE TROLLA
GROSS '
meLlET Mo 51.05.29,14:27 y
.
W SRR By %1 .03.25,13:36 o
Our Motto : 1. Accuracy
2. Customer Satisfaction
_ £ R M s R o v 3. Quick Service (@
==
Pmmnmmrnm. ; 2-_
 VEMICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. Caash
, ONCE THE VEMICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. L T N
%M‘&mnm i o CHARGE! ! ¥ Operator Signature »
“ THE DRIVER | PARTY.
5 — e w

/[True Copy//
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31

Al LAXNII DHARAM KANTA

Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

j'{a Road,

SERVICE

HOURS

- q R o VY
L1.03T 2025

| PR AN o0 e
WA STE

(Fully Computerised Dharam Kanta)

S.No.

®11408

VEH. TYPE

TROLLA

TIME

GROSS
WT.

E

wom s o
‘b——»b '|...:f- -

g T
it B

» b o e =1
$e 42y S1:i03.2D

1824

Lei2h (gl - LEIED ok

St S T ol 0y %1 .83, 20,1801
Our Motto : 1. Accuracy
- i 2. Customer Satisfaction
G L e e 92a 3. Quick Service
A e (e ?

ABLE AFTER 7 DAYS.

PLATFORM WE ARE NOT RESPONSIBLE.
JURISDICTION ONLY.

cHARGE T

W

Operator Signature

DRIVER | PARTY.

[ITrue Copy//

.2 TR ) TR DU D TR ") BN S BN % S
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JAT LAXMI DHARAM KANTA | =

(Fu\\y Computerised Dharam Kanta) HOURS

S.No.

GLLALG

SL.05.2025

hosec: VEM. TYPE

ge
)

WASTE TIME TROLLS

]
f
- el

(i
D "
' ’

)
«5
_"'f
g i
,;;
4
' k
;i-
=S
£
”J
eX
I
]
i
tJ
] '
‘ »
,. .

yei2h
&

it 1 R B Wi i = O ey i Il )
WT. b s L e T DD 2Ry 225 ZH

Our Motto : 1. Accuracy

“E‘ WT 2. Customer Satisfaction
. s 3. Quick Service ke
Sy ey 17T U W B oy
PRt LT WL AT 82 BB E K TER T DAYS,
= L VIASE W 'lu’b.k.!‘.mwmmm C\ =3 <. i._‘ ?
%" it‘;_mmﬂawxmnmmmmmwm : S
VIR TU VARSI JITAILTION ONLY, Wios o P i
N LW wemiatr AT v T U pasTY, CHARGEML} . L£d Operator Signature ‘

/[True Copy//
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33
JAI LAXMI DHARAM KANTA

CAPACITY SERVICE

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS

DATE B1.04,2023 S.No.

ARRIER NO. HRHEZD 2703 VEH. TYPE

JATERIAL e 2 TIME R

—— GROSS el R G1.08.25,16:573

o0 00

WT. -

TARE
WT.

o — aees i - —
- Boi s -
- e ‘L......" — - 2 s “oma — -

at
2
G,

4.
.
<
4
4

i

- - NET WT .i'-% C S e ££“" “,!‘:;L’ fh"."' - g
- - ’ TR el o S . S el G fd

Our Motto - 1. Accuracy

2 Customer Satisfaction

1 Quick Service

3
d

I VEMCLE NO 7 MATERIAL IS WRITTEN ACCORDING TD DRIVER.
3. ONCE THE YEMICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.
4 ALL DISPUTES ARE SUBJECT 1O PANIPAT JURISTICTION ONLY,

l‘. RECO#D WALL MOT BE AVAILAELE AFTER 7 DAYS.
5. "W MANUALLY GECLARED BY THE DRIVER / PARTY,

[[True Copy//
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CAPACITY "SERVICE | ©
JAI LAXMI DHARAM KANTA & |

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161.77113
TON (Fully Computerised Dharam Kanta) | HOURS

DATE e e e S.No.

2

CARRIER NO. HRSED 2783 VEH. TYPE S
g

=

MATERIAL WASTE TIME s

=="B Gﬁvqrss = TeeS Ho < B oWt P o g’
O | fast
-k

| TARE - _ =

O

B B3 .

mmemm NETWI 41Z65 Kg aa e 1
A gl 1 RECORD WALL WOT BE ASALAELE AFTER 7 DATE. |
(3] 2 VEMICLE B0 7 MATERAL IS WRITTEN ACCORDNG TO DRIVER ™= = b ? |
xmmmm&mm&mmm T e o

& ALL DISPUTES ARE SUBSECT TO PANPAT JURISDICTION OMLY. =i T S e l : ' -
S0 & W MAMUALLY DECLARED BY THE DRIVER / PARTY. CHARGE - . | Operator Signatre i

[[True Copy//
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N

35
s JAT LAXMI DHARAM KANTA | e |

@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 LG
TON (Fully Computerised Dharam Kanta) 2

D‘ hTE o R | ~ 1 o B oa W g ¢ SINOl " | TR B
\ 1ad W\ " (T8 L AT
. i N y bone uad e - as (- H -

e ——— ————

CARRIER NO., HRLEGFE OR4GT VEH. TYPE

MATERIAL WAGTE TIME TEROLLEA

e | GROSS
wr.

m- TARE - e I R - ' B P | i T oy :-, " ":'
Lﬁ'—-ﬁl WT . ey ey @1 .@4, 20, @ 52
o '

Our Motto : 1. Accuracy
) a3 NET WT e = _ A 2. Customer Satisfaction
L EEmEEm ol T I DD 3. Quick Service

! RECORD WLL NOT BE AVALABLE AFTER T DAYS.

| S8 2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.
R xmmmmmmummm
M tmmm T

hash o

[[True Copy//
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36
CAPACITY | SERVICE ;
JAI LAXMI DHARAM KANTA &5

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 | |
TON L (Fully Computerised Dharam Kanta) ; HOURS _| 3

A Q4 AR5 | B11525 |
DATE T e S §.No. |

e nany pu e
s

L” ‘\.J i |....

MATERIAL E TIME

o [T GROSS =5 TGS R o 02,04
< W

| =] TARE N e R S R T @2,04.25.22:1¢% |
i
5 WT.

} ]
i
)

— AN R IO TUCISNT
gei2h (2R - UEIRR PR

Our Motto : 1. Accuracy

ERED A NET WT A B e o X > ustomer Satisfaction
G ‘ 1. Quick Service
LB ! RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. Oash
[ 2 VEHICLE NO, 7 MATERIAL 18 WRITTEN ACCORDING TO DRIVER, et ?
5 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. 0L (e & =
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY, -
S8, "M* MANUALLY DECLARED BY THE DRIVER  PARTY, CHARGE 5 Operator Signature : '

[True Copy/ e
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37
CAPACITY SERVICE |
“an] JAT LAXMI DHARAM KANTA [
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 Ql
TON ~ (Fully Computerised Dharam Kanta) HOURS |
DATE OF 04, e m S.No. |
g CARRIER NO. WHROED BTN VEH. TYPE |
- WANETE
% MATERIAL | TIME
3t
cén [ GROSS ST gl TR Q. -
E 0 WT.
TARE 2 e = ..
g - ... sl i . o e
Z = WT. |
Qur Motto : 1. Accuracy r
—1— S R G N B R |

4 1. RECORD WILL NOT BE AVAILABLE AFTER T DAYS. .
=8 2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER,
(38 3. ONCE THE VERICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.

("0 4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.

| BN 6. "M" MANUALLY DECLARED BY THE DRIVER / PARTY,

T
CHARGE

|
Operator Signature l

[[True Copy//

b



Nikita Print DELH) # 9810655549

38

@» | JAI LAXMI DHARAM KANTA |
ohana Road, Vill. Mehrana, PANIPAT (HARYA .
TON (Fully Compautorlsod Dh(aram K:,ﬁj,;d Pl TTIIs, | $
DATE . -
- QR .04, 202% il
CARRIER ND, HROBD 2703 VEH. TYPE
MATERIAL WASTE TIME
==,_rn GROSS
’b'_bna W, I o DR o . 0 S L
"L-ﬁ*—' TARE
'b'_b’"ﬁ_'l WT, s T 34 .
B2 oo T i
J— "ET I P e e B . ﬂi&l -

639
®

¢ @

1 RECORD WiLL NOT BE AVAILABLE AFTER 7 DAYS.

T
lv&mc&mrmm:swmumwmrom

=3 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.
" B 4. ALL GISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY, °

CHARGE:: | T

JEESH 8. "N" MANUALLY DECLARED BY THE DRIER / PARTY.

[[True Copy//
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CAPACITY

)00

TON

39
JAI LAXMI DHARAM KANTA

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta)

SERVICE

2>

HOURS

DATE G DA DR 3.No. @114
CARRIER NO. HRIBD 2793 VEH. TYPE
| WASTE TROLLA
MATERIAL ) _'ME ey
o WTc ;
= TARE . e N By B1.04.25,22:20
' WT.
@) i
: Our Motto : 1. Accuracy
25 SR : e - 2. Customer Satisfaction
B 23 NET WT. L R e D L R N 3. Quick Service
1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS, . A
2 VEHICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER ;. G ok Cas ?
3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |~~~ 5 o e e
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. iR AN - EX I
& “M* MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE g Saing Operator Signature

[[True Copy//
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INjikitta Primt DELHI # 9810655549

641 -

CAPACITY

p!00g

TON

40
JAI LAXMI DHARAM KANTA | |

!
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
(Fully Computerised Dharam Kanta) | HOURS |

DATE

CARRIER NO.

MATERIAL

63, 04.2025 S.No. 31155 ?
HRASE 5936 VEH. TYPE

TIME T

“helhie 2R

P
£33 Bl '.
mmmm || GROSS T LD R e 57 .84,25 22 |

w.r e s -t s ARSI R :
|
O : |’
1,
= TARE 1SR o @3.84 .25 ,28:35 \
O L
Our Mofs - 1. Accuracy

B B8 = e i 2 Customer Satistaction

emmmmm NETWI SFFALS K v

L 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS,
(=8 2 VEHICLE NO 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. Sy ahy ?

381 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSISLE, PR _
U 4, ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. {

A R e ] W i
Oy i e e S T e
SERSD ‘.-4—.*«315%1- How 0 R

: ‘...\: !IQ:M L7 % :.rv 3 .
S0 5, "M* MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE '~ ' \ Operator Signature

[/True Copy//
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BdibaciTY
> 100 ¢

TON

JAT LAXMI DHARAM KANTA

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.. 94161-77113
(Fully Computensed Dharam Kanta)

SERVICE

2>

HOURS | |

DATE

-------

"“l(:, "\I

.-—o' may peq e=p

A ED D

CARRIER NO.

Fil M v s ol
W | ]

MATERIAL

S.No- ::-.'_5 T ..'-' ':- E

VEH. TYPE

TIME

SRR TTeiem—— e wae

—t+—|i= GROS‘S-;

O :
= TARE P
O wI.

==

-: Eﬂ"

'I---uF 'Iwm

ey
WT : CTRPL L e
L

R H Lt ! e T,
1:?' o lfﬂ‘}

e sy -2 - -
0o Py - ) -y &
the i GRS (L S B Wy - S
R~
= ) 3 G Mt n - T d « 4
R A is4 \ilat &N } % 38
W e & S e ke N — e

OQur Motto : 1. Accuracy
2. Customer Satisfactior
3. Quick Service

LB 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
(=3 2. VEHICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER.

5. "M" MAKUALLY DECLARED BY THE DRIVER / PARTY,

48 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. '

CHAR(:,E&Lz 1

rri

u‘e-eopy

@+ | operstorsignaure
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42 -
# | cAPACITY | SERVICE
o JAI LAXMI DHARAM KANTA @

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

TON ~ (Fully Computerised Dharam Kanta) HOURS P
DATE ' S.No.
@, @, DEEEH ©115¢
CARRIER NO. VEH. TYPE
MG @ H568 - ;
MATERIAL WS TE TIME T8
5 oo W O W4 T B3, 04,35, 21134
= TARE
| o) WT. e SR S L N @5.04,20,20: 25
o Our Motto : 1. Accuracy
17 oy W ' 2 Customer Satisfaction
) | memm NETWI | | 2 Quick Sarvice 2
1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
2. VEHICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER. ?
3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. _
9 4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. e : 0 tor Si gnatwe

5. "M" MANUALLY DECLARED BY THE DRIVER / PARTY.

/[True Copy//
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CAPACITY
e JAT LAXMI DHARAM KANTA |
Gohana Road, Vitl. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS
DATE O .04, 2025 S.No. 7
RERDITEE i
CARRIER NO. VEH. TYPE
WASTE TROLLA
MATERIAL o TIME
|
mam mm | [  GROSS BEOE5 Ko 03.04.25.16: 41 |

5 W

: - § TR g5 N ol 7 1 B = - { u I
“u:l. TARE Foioed 5 Lo G5.04,.25.99:20

WT.

@)
_ Our Motto : 1. Accuracy
PEE) EZED NET WT S L 7 B o 2. Customer Saestacson
é% BEED = ; . 1. Quick Service
i
1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. . AT
2 VEMICLE NO. 7 MATERIAL IS WRITTEN ACCORDING T0 DRIVER. : Casn ?
3 ONCE THE VENCLE REWOVED FROM PLATFORMWEARENOT RESPOSILE. | " gy . Y
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISOICTION ONLY, A, . e ,
§ "M" MANUALLY DECLARED EY THE DRIVER / PARTY. CHARGE Operator Signature

[[True Copy//
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<G| JAI LAXMI DHARAM KANTA [*555

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

WT.

TON (Fully Computerised Dharam Kanta) HOURS 5
DATE G4, G4, 26" . § 4
: HRGBD 2703 g m— gt G
é CARRIER NO. | - VEH. TYPE g
/| MATERIAL - i g0
: |
| [m ) = GROSS S ESB85 04 by 20 3O |
I TARE 1L EESS B4 .25, 19564 A
Iz .
3
]

D o Our Motto : 1. Accuracy
D) 3 RS TD D e 2. Customer Satisfaction
mmmmmm  NETWT. 3% Quick Sarvice
LR 1 RECORD WILL NOT BE AVAILABLE AFTER T DAYS. {Cash
Bl 2 VEHCLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER, 2 5% g Vi 2:
lﬁ 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSSLE. BIRE r
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY
§ "M" MANUALLY DECLARED BY THE DRIVER | PARTY CHARGE ~ Operator Signature

[[True Copy//
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2] JAI LAXMI DHARAM KANTA [ | 9
@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS 1
DATE . 0%, S0k S.No.
HESBD EV6l g "
CARRIER NO. VEH. TYPE
IR T R """""‘"“_"""- TR ﬁ
MATERIAL TIME % ’)
o, by PR A v T N, B :.::': = # = !
e == GROSS e b R0t B LA B4.94.53, 1 a&‘)
5~ oo W *'-
O
TARE NN R T R G4 . 04,25, 14:2 5
m] ARE | e R D EDE Lt T R
1 wr g
; Our Motto : 1. Accuracy
20 B ; s I W g B A 2. Customer Satisfaction
EED) =5 NET WT. } 3. Quick Service %
51 RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. L&) 85
2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER, Fbat - o z
3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. HINE -
4ALLDI | ]
5 "4 WANUALLY DECLARED Y T DRNER I PARTY. CHARGE Operator Signature |

[[True Copy//



|

B

46

647

i
:

4

CAPACITY SERVICE
JAI LAXMI DHARAM KANTA -
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON _(Fully Computerised Dharam Kanta) HOURS
DATE G4, 04, 2055 S .No. B11559
CARRIER NO. inanmiealan VEH. TYPE
WAETE s RiILLA
MATERIAL TIME
firm | [  GROSS RN v R T B4, 04.55,10:0
B W
' TARE A N v B T B4 B4, 25 0T 2T

Our Motto : 1. Accuracy
EEED 50 NET WT A g et Ry A 2. Customer Satisfaction
I ’ 3. Quick Service
1. RECORD WILL NOT BE AVAILABLE AFTER T DAYS. [ - L.
: 2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. IS L 5 1) ?
3 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPOKSIBLE. SR O T
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. S b K ey
§ " MANUALLY DECLARED BY THE DRIVER/ PARTY, CHARGE Operator Signature

)

uﬁﬁn@%-&?m@e

[[True Copy//
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Nikita Print DELHI # 981065

SERVICE

47
JAI LAXMI DHARAM KANTA

geizh 2k - ISR 12

CAPACITY
4@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS
DATE G4 B4 GO S.No. 1 2
CARRIER NO. HREHEDA998 VEH. TYPE
MATERIAL WASTE TIME ik
BT D -
el G}\}Vq'ss TP B =X B i L 1,
o L]
-m' Txe il P e W e g - .‘"k &" .r') ” e W -1.‘.-1 f ant
] ,'LI N D TR K gt T} LU LA () T R I (AL I
O .
Our Motto : 1. Accuracy
) (3R 2. Customer Satisfaction
— 1R GEGSO K 3. Quick Sevice
1. RECORD WiLL NOT BE AVAILABLE AFTER 7 DAYS. -
4 YEMICLE NO 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. i P ) %
E 3 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSISLE. Ll @
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. T ¥ -
§ *M* MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGER L b s ion s v sy g S e Operator Signature

[[True Copy//
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CAPACITY | §, B ' 9
P JAI LAXMI DHARAM KANTA [
Gohana Road Vill. Mehrana, PANIPAT (HARYANA) M.: 84161-77113 0
TON ~ (Fully Computensed Dharam Kanta) HOURS
04 .04 . 2075 §11552
DATE S.No.
| HR&FE 59354 ' .

CARRIER NO. WASTE VEH. TYPE — T
MATERIAL TIME -

113 ' S5 GBS E 04 .@4.25,83:23
| GROSS A
0 8o W

i R SN o T o @4,.04,.25,81:08
= TARE |
5 WT
e o s Our Motto : 1. Accuracy

G Shihioka J—J R 2. Customer Satisf
il NETWT 3. Quick Service
RECORD WL HOT BE AVATABLE AFTER T DAY, ' FL -
VERCLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER "";z 23 L %‘

OKCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.

ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
? MABUALLY DECLARED BY THE DRIVER | PARTY.

Qperator Signat
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) | CAPACITY

00

(Fully Computerised Dharam Kanta)
l

JAT LAXMI DHARAM KANTA

Gohana Road, Vill, Mehrana, PANIPAT (HARYANA) M.: 94161 77113

SERVICE

<D

HOURS

TON

DATE 04 .08, 20725 8 No. $11557
g CARRIER NO, HRGTE 2568 VEH, TYPE
- ; ;’J f':? .L./ rE’.. | A ‘.'::.
& MATERIAL TIME
13
M ——{ = A L DD Ko G4 64,25, 02158
5~ g W
L = — ] i, .
!E hu:l TARE Slle Ko G4, 04, 25,01
| .———8—._1 W,
¢ o)
0EEE B Our Motto : 1. Accuracy
14 150 Ko 2. Customer Satisfaction
immmmm VETWT. "' 3. Ouick Sarrice

1 VEHICLE NO T MATERIAL 13 WRITTEN ACCORDING TO DRIVER

3 ONCE THE VENICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.

4 ALL DESPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY,

Eu RECORD WiLL KOT BE AVAXABLE AFTER 7 DAYS.
§ "W MANUALLY DECLARED BY THE DRIVER / PARTY,

Operator Signature ]

—



) | CAPACITY

‘m) JAI LAXMI ﬁ?'IARAM KANTA SERV\cé 1

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 |
) TON (Fully Computensed Dharam Kanta)

| HOURS
DATE

ey -y 1 JUR e gee ques . S.NOI
(.f'f' AJI: " (-{}"{E i d::‘: {.ﬁ .’:.': ¢. A

CARRIER NO. HRAGE THT3 VEH. TYPE

MATERIAL WASTE TIME TROLLE

SRR P .
Print DELHI # 9810655549
i
@
A
o
w
¢ 2]

Our Motto : 1. Accuracy '
- _ ' 2 Customef Satistaction
- 1. Quick Service

() D NETWT R L ™

—

LN wenvmmemmvs L P z
L ODRNER- i Lo

G Qperator Signature
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o1

CAPACITY | & t
"G JAI LAXMI DHARAM KANTA |z | o
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) | HOURS | =
DATE O3.04.20205 8.No,
ML O 4 o ! - 2%
CARRIER NO. e mdd VEH, TYPE % 9
MATERIAL TIME g D
}
= mm [ GROSS LHEBTFD K &9
i TARE LSBT Ko 4 2 é
=1 WT. | " =
.- Qur Mcto AsToracy
emmmmm NETWI S1T7re kg tamiee |
E ;‘mmﬁﬁﬁmmmm Cas ?
[} Ak o oytianicd o) vt -OUT S :
3« " MANUALLY DECLARED BY THE DRIVER | PARTY. ' CHARGE Oparatoe Signaturs ; .

[[True Copy//



TON

NP —

653

CAPACITY Al 7 ABRI"A | SERVICE | | ™
JAI LAXMI DHARAM KANTA >

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.; 94161-77113 |
(Fully Computerised Dharam Kanta)

| HOURS 3

e s e e

Il |5 TARE
,-5—5—30 WT.
R R
mmamm NETW

DATE B, 0d, 200 5.No.
m o — e i S
E’ CARRIER NO. R&EFT 4056 VEH. TYPE
? Wi
| MATERIAL TIME
5
? o — |5 GROSS N ER TR R O
:' 5 WT.

;;.r-- 2= Ly

geien PR - UEIRE PR

Qur Motto - | Accurecy

} Sustomer Safisfacuon |
L Quick Sarvice

WU 5 ONCE THE VEHICLE REMOVLD FROM PLATFORM WE ARE NOT RESPONSIBLE.

0 4 ALL DISPUTES ARE SUBJECT TO PAKIFAT JURISDICTION OKLY,

P 1 KECOKD WILL KOT BE AVAILABLE AF TER T DAYS
(= 2 VEHICLE NO T MATLRIAL (5 WRITTEN ACCORDING TO DRIVER.
S § "M MANUALLY DECLARED BY THE DRIVER | PARTY.

DLT

CHARGE

T

j Operator Signature

[[True Copy//



654 53

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 |
TON : (Fully Computerised Dharam Kanta) HOURS | ™

® | capaciTy SERVICE |
"o JAT LAXMI DHARAM KANTA | 555

DATE D5 .04, PORL 8.No.

CARRIER NO. - S | VEH. TYPE

MATERIAL TIME

e e |[=] GROSS | R e R
o 5 WL

_.__U:, TARE il -‘::fj...».‘ TR oy

-,
i,
f"
i
il
|

5 :‘1 A :“-.i.'_- it i : ]
ey L
Nikita Print DELHI # 9810655549
i
il =4
e
o
i
?
i
i
|

Qur Motto : 1. Accuracy

e o St pea —_—

.- - NET WT e --uF n li o di e ;f.:::?_. 5 Pt : -
D g 3. Quick Service

Ll 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS, S O el Cach

[ 2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. i oo e BT 2 ?

48 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. | -~ {11 4"} L B

Ul 4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. AU - :

@ S 5. "" MAKUALLY DECLARED BY THE DRIVER  PARTY. CHARGE ' Operator Signature

[[True Copy//
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JAI LAXMI DHARAM KANTA C@ |

‘@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 9416177113
(Fully Computerised Dharam Kanta) ]

3
HOURS | &

WT.

TARE
WT.

O

Nikita Pring DELHI # 9810655549

it e A T et Boas
B B W iy | R

TON
DATE D5 . 04 . 20D S.No,
CARRIER NO. RABD =793 VEH. TYPE
MATERIAL o TIME
-= - | GROSS s df'.l.': b g ;—:h 5{_‘:" p

~eih PR - UEibE QB

1

Our Mege © 1. Accuracy .1

FEE (=8 .y R W 4o oo 2 Customer Satisfaction |

- ——— - i L] -~ L 3 e o
immamm NETWI. EFEIE Ko Ouch Sarvies |
1. RECORD WiLL N7 BE AVAILABLE AFTER 7 DAYS !
2. VEHICLE K0 7 MATERIAL IS WATTTEN ACCORDING TO DRIVER !
3 ONCE THE VEMICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. {
4. ALL DISPUTES ARE SUBJECT T0 PANIPAT JURISDICTION ONLY. Gr‘ L4 _
5. " MANUALLY DECLARED BY THE DRIVER | PAKTY. CHAR Operator Signature

& ® 9 v

[[True Copy//
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Niita Print DELH) # 0f

10685640

SERVICE
caracv| JA] LAXMI DHARAM KANTA <<
@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

: TON (Fully Computerised Dharam Kanta) HOURS ,
i
DATE 35 . 84 . 2020 S.No. B11599
! s Ty MTIASY g 3
CARRIER NO. =R38D 2783 VEH. TYPE \g
{ e s o
| ASTE ROLLA
| MATERIAL - TIME 2,
i |
i ";E GROSS S A B KA 09 .04 . 2¢ \&.’
I g — wr e
=13 g
TARE o o TEAE By @5 .0 1196 =
5 WT.
d 2 ; Qur Moo © 1. Accuracy "
s mmm NETWT. TG ITE B vy G
1. RECCRD Wi, wOT BE AVAILABLE AFTER 7 DAYS.
2 VEHICLE NO 7 MATERIAL {5 WRITTEN ACCORDING TO DRIVER. Cash ?
El.mm-maj REMGVED FROM PLATFORHMM!W;RIW!BLE. r.. UT ‘G‘;\ ‘_,r \
e ke CHARGE Operator Signaturs

[[True Copy//
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Leieh |28 - elab [Pk

® [T JAT LAXMI DHARAM KANTA [ 5
@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS

"1 | DATE GbH .04, 2020 S.No. 2
A9 I o
hb] é CARRIER NO. HRIBE s VEH. TYPE

- WASTE T A R
£ 3| MATERIAL TIME

3t

é GROSS S TS Ky Ob . G4 35, 1O 05

. (@)

s é __ﬁ TARE LSHFTDD W O& .04 .25 .69 : Bb
~ o) WT.
Our Motto : 1. Accuracy
2 EEED S NET WT. = 12 b 3 § g:ll::nsiz:v Sl::'lsfactlon
FRl ' RECORD WILL NOY BE AVAKABLE AFTER 7 DAYS. Cash
: VENICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. v ash - z
[l 3 ONCE THE VENICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. ouT Yy o -
[} 4 ALL DiSPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. =

@ 3 & "M MANUALLY DECLARED BY THE DRIVER { PARTY. CHARGE Operator Signature

[[True Copy//
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¥

38 3, ONCE THE VEMICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSISLE.
' 4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.

Rl . KECORD WL NOT BE AVAILABLE AFTER 7 DAYS.
[ 2 VEHICLE NO. T MATERIAL 1S WRITTEN ACCORDING TO DRIVER.
M 6. "M MANUALLY DECLARED BY THE DRIVER | PARTY.

s
¥

CHARGE ~

v sma .

Operator Signature

‘CAPACITY SERVICE
© JAI LAXNMI DHARAM KANTA
‘@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS
DATE G DA 207 S.No. ' L
'CARRIER NO. HRIBD 1552 VEH. TYPE %‘)
WASTE L
MATERIAL . | TIME 8%
_ \
coED o 4 GROSS .'-_—: —— gy . ::.} i“ N f-.:.'-} f.{:; i . \_“‘, - /3.7
=) EnE i e v g 3
‘_FE‘ TARE A, 7 s o By @A « X947 %’
E 5 WL 1
C ) Our Motto : 1. Accuracy
e L T ; Satistacti
CEEES D NET WT. g Np o e ) §o. Lf i.%t::;lt::n;rwl:gs action i
e

[[True Copy//
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y€i2h |pk — UEIRR (PR

CAPACITY
] JAT LAXMI DHARAM KANTA [ =5
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 9416177113 0
TON (Fully Computerised Dharam Kanta) HOURS
DATE N — s.No.
CARRIER NO. REED YT | VEH. TYPE
MATERIAL WASTE TIME -
= |[T] GROSS - 4SS
I_“-_-‘- TARE o M T Ly > S 8. A
ol o WT. -
— Our Motto : 1. Accuracy
=3 2. Customer Satisfactio
EEED EEED NET WT. e 3 Quickngi:vizes o
1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
E 2. VEHICLE NO_7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. i3 ?
3, ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |- \
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. S o
5. "M* MANUALLY DECLARED BY THE DRIVER | PARTY. e « - |  Operator Signature

[[True Copy//
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e | JAI LAXMI DHARAM KANTA | seryece | @
@} Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON | (Fully Computerised Dharam Kanta) 3
DATE @7 .04 R S.No.
é CARRIER NO. HRB8D 1392 VEH. TYPE ﬂ
;3: MATERIAL “ TIME o g)‘]
\
a _-U_| GROSS T T o O o K Ay Lot BT
£ ~— go W q
TARE Lo ET @ R @7 .04 .25 .1 |
: U?. WT. =P
Our Motto : 1. Accuracy _—
immmmm NETWT TEYIED R i
1. RECORD WAL NOT BE AVAILABLE AFTER TDAYS. _ Gea
Etm“@mmmmmums . RS
BT T | CHARG L L Operator Signature

[[True Copy//
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o= .
i i .
S ey
u H I.

—

NET WT. B = R
s L ]

Our Motto : 1. Accuracy

| JAI LAXMI DHARAM KANTA |5
O | ot s e v s v 1| €T
DATE @7 .04, 205 S No. @LLeAT
g CARRIER NO. o8l 1592 VEH. TYPE g
!! MATERIAL e TIME %}.
s e e o8 ma mm b : l
-—L: GI;;JT:‘.‘»S =P R W L @7 @425, 1 %.
TARE R N G7 .04, 35,1053 g

2. Customer Satisfaction
3. Quick Service

2 VEMICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.
34 3 ONCE THE VENICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.
U 4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.

[ ! RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
E
8. "M" MANUALLY DECLARED BY THE DRIVER / PARTY.

f" o
ot feid

T
vind e A

CHARGE

A = ?
."‘II- T =
fed A

Operator Signature

[[True Copy//
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- CAPACITY
<G| JAT LAXMT DHARAM KANTA %575 | °
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS &
DATE 0F .04, 2625 S.No. G167
i CARRIER NO. Mol La7& VEH. TYPE g
Il WHASTE ol LN a
MATERIAL * TIME o *.f
=
|
== (1 o GROSS =S G 1 & b R .04, 253,15 2% %
O WT|
L{ — TARE 1 4691 = B & GY = Vs T R A RO g
,' 8 0O WT.
FET : Our Motto : 1. Accuracy
EZED O 4 9 < owE 2. Customer Satisfaction
immemm NETWI S TR e 3 Quick Servce.

B 1 FLC0RD WAL NOT BE AVALADLE ATTER 1 DATS
(S 2. VEVCLE KO, 7 MATERIAL IS WRITTEN ACCORDING TO DRNER.
R memmmmnmm

'\f}‘tf"‘iﬂ ek

TOPANPA mw
f S

RESPONSBLE. ‘)




. TON

- Meh

(Fully COmputerlsad

ARYANA) M.

S.No.

Dharam Kanta) e

VEH. TY

PE

TIME

i
§ R ey
E 5 el e
- d 7 3
e ——— :
1-.-.j: i (7 ﬁd‘_..‘ ik

1 B R T TP e—.
..# oo T o 't..‘__,‘zr o

S

e T T g T

F o Wt
£ -
L
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# | caPACITY [sggwcg, <
%G| JAT LAXMI DHARAM KANTA [ 5=

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 |
TON (Fully Computerised Dharam Kanta) | _HOURS | Y

DATE S.No.

CARRIER NO. e G VEH. TYPE

MATERIAL WASTE TIME TROLL

E=E=| GROSS o
Jb o W'r.  souseis (L S i T Gni ™. L} 28 a6

gel2h (PR - UElnR PR

Nikita Print DELHI # 9810655540
B I B R B

Our Mot : '.A::_"::_»

-- > - - — -
. ET o ST NEH ..._..3,'_"*....._"'"_.,
emmmmm NETWI. s G b o Y Ouick Sarvica |

- J--:!-— _"__‘, oL ol :_”',_ L { _..: L -
8 1. RECORD WILL NOT BE AVAILABLE AFTER TDATS. ; '
53 2 VEHICLE NG 7 MATERIAL IS WRITTEX ACCORDING TO DRIVER. - ? |
281 3 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. ‘ LA S !
- UL 4 AL DISPUTES ARE SUBJECT TO PANSAT JURISIICTION OMLY. T Jeas _ !
@3 ol & "1™ MANUALLY DECLARED BY THE DRIVER | PARTY. CHARGE .. L2 » Operator Signature

[[True Copy//
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SERVICE B |

® [“n] JAT LAXMI DHARAM KANTA [ 55

@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS

DATE G, 04,2025 S.No. Vi1 g ‘3

CARREERNO,|  HRUSBD 2703 VEH. TYPE

TIME

MATERIAL

I —
0 =3 |

O

D 09 . B4 25,2122
] 3
O
' : Our Motto : 1. Accuracy
2. Customer Satisfaction

O J RS | NET WT. T W o 3 Casick Service ‘

Nikita Print DELH) # 9810655549
@
e
o -
w
w
1
=
1
]
t
|

2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. e

3. ONCE THE VEKICLE REMOVED FROM PLATFORM WEARENOT RESPONSIBLE. | | iy 120 N

4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. Lonae NEr - )

5. “M" MANUALLY DECLARED BY THE DRIVER/ PARTY. : CHARGE ) Operator Signature {

E!.REGORDWHOTBEAVMLEMTER?DAY& 4 el L L-‘ e

[[True Copy//
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Nikita Print DELHI # 9810655549

TON

JAI LAXMI DHARAM KANTA <>

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta) HOURS

DATE G .84, 20EE

S.No. G1i761

CARRIER NO. SREED LE9E VEH, TYPE
MATERIAL e TIME i

UeiRh {2k - geinb g

T
=0 2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.
(=3 3. ONCE THE VEHICLE REMOYED FROM PLATFORM WE ARE NOT REGPONSIELE,

[V 4. ALL DISPUTES ARE SBUBJECT TO PANIPAT JURISDICTION ONLY,

_ ol 6. "M MARUALLY DECLARED BY THE DRIVER / PARTY.

LT
CHARGE

S S— GROSS e 0T N TG B g
5 WT. ,;
“-u—:,-; TARE Ao TEREE R ey 87 3.13:54%7 i
Y vo |
BB s NET WT I T TR TN g He™ gy — ; éi:::f; Satisfaction
[EETE : T s 3. Quick Service
Tmmms&mwmm 7 DAYS, ‘ -‘3*:5" | z

Operator Signature

[[True Copy//
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CAPACITY

TON

JAI LAXMI DHARAM KANTA s '

Gohana Road, Vill, Mehrana, PANIPAT (HARYANA) M.: 94161-77113

(Fully Computerised Dharam Kanta)

HOURS

DATE

CARRIER NO.

MATERIAL

LA 1 T2 A (/o
MRS D @700

AESEaN N

S.No.

VEH. TYPE

TIME

Sttt b e o BB

UeiRh PR - UElRe 2R

o | []  GROSS
! Q Q4,7
i ot f L0420 .1
, 5 W L % 4
' TARE
i i {
WT; il gty ho4a h v ”
Our Motto : 1. Accuracy \
NET WT 2. Customer Satisfaction
y . . 3. Quick Service
b Ly vty ™" yep
1, RECORD WiLL NOT BE AVAILABLE AFTER 7 DAYS.
i 2 VEHICLE KO, 7 MATERIAL 1S WRITTEN ACCORDING TO DRIVER. (" e ?
; (Tor ::'I:‘- <.£} {‘“ 11

i ONCI mlmocu MHOYEO mon MTFDRHWE&RE NOT RESPONBIBLE.

s f . Operator Signature

|

[[True Copy//
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™ [cAPacITY SERVICE |
[T JAT LAXMI DHARAM KANTA [

Gohana Road Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS

DATE _ O . G GG S.No. B1169Z

e i i T A A ey coan ‘-u' 5 3 S
Wb T b L.

MATERIAL TIME

g CARRIER NO. HRBED 1392 VEH. TYPE %
%

s,

o
i

o o ||  GROSS 5 PSR O OF.06.75,11117

r——-a-l_wr.

it ety A T ey B, - ‘ rs o oy e R
LIEI TARE i = L it | RN S 0% .04 .20.,160:24
> WT. . .

AEEED 223 Our Motto : 1. Accuracy
0 B WT. N A R i S o 2. Customer Satisfaction
[ . NET = 3. Quick Service

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. - v
2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. : 5 ' Lot 831 ?
Lo

3 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. R P |
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISOICTION ONLY. it L
S "M MANUALLY DECLARED BY THE DRIVER / PARTY, CHARGE ' ~ Operator Signature

L

[[True Copy//




'

3"

Nikita Print DELHI # 9810655549

68

669

@ﬁh@e-%&‘meg

CAPACITY SERVICE
<> JAI LAXMI DHARAM KANTA <<
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161 -77113

TON (Fully Computerised Dharam Kanta) HOURS

DATE LG O S.No. GL1735
CARRIER NO. T S VEH. TYPE
MATERIAL WasTE TIME TROLLA
B |/ GROSS B bl B

5 W

= TARE o P

o i I 3 e\ L AL T

o WT. :

Our Motto : 1, Accuracy ma
 estany i s 55 2. Custo Sati {
G S NET WT. o8 B R B ool 3. Qulsck'gz:vicss o

L B 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
(S8 2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRVER 4 ?
:mczmvmcu REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. Leass) ‘..
S :ﬁmTvﬁ!mc:r?n’zm{mmn o CHARGEL' ™ (). s Operator Signature

[[True Copy//
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CAPACITY

<

TON

JAI LAXMI DHARAM KANTA

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta)

SERVICE

2>

HOURS

DATE

CARRIER NO.

S.No.

VEH. TYPE

MATERIAL TIME
== | GROSS 5> S 5,
WTl
L—C s TARE i
- ) Our Motto : 1. Accuracy
==— NET WT. PliLE ) St st

E il 1. RECORD WILL NOT BE AVALABLE AFTER 7DAYS.
(28 1. VEMICLE NO 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.
=8 1 ONCE THE VEMICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.
" B 4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
3 & "M MANUALLY DECLARED BY THE DRIVER | PARTY

OuUT
CHARGE

1
{

Operator Signature

[[True Copy//
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UE2h [Pk - UElbb PR

CAPACITY -
® |G |JAI LAXMI DHARAM KANTA [ 25
Gohana Road Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 @
@ TON ~ (Fully Computerised Dharam Kanta) HOURS
g | DATE | 1@, 04, 200 S.No. 1717
2 CARRIER NO. VEH. TYPE
5T | R i
= |
—% & MATERIAL TIME |
¥ . ;
T | ) | - i
o|[E= == GROSS E T K |
E%” 5o W
g = TARE e - D4, DPE B9z 11 |
= -~ WT.
> EESS B e . i) e Our Motto : 1. Accuracy
' = S 2. Customer faction
@ s e NET WT. 3 Quis:f Sen?::s il
w § ] 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS, i
2 VEHICLE HO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. (i e T .__z
(53 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. _ AR K C AL
" 8 4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
=3 6. "M" MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE Operator Signature

671

W ¢ ¢ @

[[True Copy//
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2 71 |
JAT LAXMI DHARAM KANTA ‘2o

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS 3

DATE ..:\.. :'. s E"‘,"" a :*’.‘.‘E‘:‘\..._:"' S.No' s .'H /

i
i
H
i

R
e

CARRIER NO. i VEH. TYPE 3

WAk TE '
MATERIAL o TIME

— - E ‘;Rt)ss i Hos foth MO ok {’_‘r,'?:-? 'Tj-{.'"- o :‘.. :;.. L i . .._:— 4
et q b era? -~ L e 2 sy
_ - Tase — :
o WTo

=] TARE Ao TR BTy 11.04.25,15:82
=k ow WT. |
Our Motto : 1. Accuracy

B £ B PR 2 T R 2. Customer Satisfaction
NET WT. ' o 3. Quick Service

il 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. Getis : ey
C . List sty o o
o pL Nl T

(=3 2. VENICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. _

& 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. | 1%
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. i N 1

=3 5. “M" MANUALLY DECLARED BY THE DRIVER / PARTY., CHARGE HE S e Operator Signature .

[[True Copy//
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Nikita Print DELHI # 9810655549

D,
w

.
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Our Moty !

| CAPACITY
JAI LA)(MI DHARAM KANTA
@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 9416177113 |
TON (Fully Computerised Dharam Kanta)
DATE L4 @4, e §.No.
CARRIERNO.| 5 1 W VEH. TYPE
AN o
MATERIAL TIME
I==| u:] GROSS |  m g gt a0
5 WT.
m TARE L, e i LT
= ok WT.
EEES T8 o O T T TR bl
| o NET WT. ¥ f

1 RECORL Wil NOUT BE AiAILABLE AFTER T DATE
1 YERCLE WO T MATERIAL 15 WRITTEN ACLORDING TO DIIVER.
3 OWCE THE YDECLE REMOVED FROM PLATFORM WE ARE KOT RESPONBIBLE,
& ALL DAEPUTES ARE SUBJECT T0 PAMIPAT JURGSIACTION UHLY.
£ W BANUALLY DECLARED BY THE DRIVER | PARTY,

CHARGE

[[True Copy//
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| SERVICE

HOURS
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e P e e

geloh (P - Uelne |pp

| CAPACITY A RIFA | servicCE |
<O JAI LAXMI DHARAM KANTA <>
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77112 '
8 TON (Fully Computerised Dharam Kanta) . _HOURS |
DATE 0 U L 1 PR T (2 WA S‘No.
-4 , P .:\'q"':" ) e e e
g CARRIER NO. o VEH. TYPE
" 8| MATERIAL TIME
3t
w E—E GROSS I e W e R 0 Y A -
® ©
w gl O DO WT.
o i o it oY 1 " |
. g m TARE N o X e Rt ) |
. O O WI. %
e Qur Motto : 1. Accuracy @
BT £ Y- e b e S o 2 Customer Satisfaction |
oo mmm  NETWI Y Chich Service
1. RECORD WILL NOT BE AVALAELE AFTER ] DAYS, L s _
2 VEWICLE NO. T MATERAL IS WRITTEN ALCORDING TO DRIVER, lj{.j“lr _ L %

4. ALL DISPUTES ARE SUEJECT 10 PANPAT JURISDICTION ONLY,

B&ME THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT REEPONSIBLE.
£. "M MAKUALLY DECLARED BY THE DRIVER | FARTY.

Operator Signature

CHARGE

¢ ¢ v @

@ ® 2

[[True Copy//
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@ [ cAapacITY SERVICE | 9§
"G | JAT LAXMI DHARAM KANTA | %

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS | ¢

-

-
e

i k- i
® v v U Y

DATE {1.04, 50y S.No. 61174

CARRIER NO, RS ED LESE VEH. TYPE

MATERIAL wesE TIME

| o] GRAbS T ER A B 11.04.25,10:03
WT.
O L]

= - TARE G LT R 11.04.25,89:08
O |
Our Motto : 1. Accuracy

~ NET WT. AR Ak AT i T o 2 C.':Is:':c:er Sansiacnen '.
} B 3 o 3. Quick Service '

2l 1 RECORD WiLL NOT BE AVAILABLE AFTER 7 DAYS. Maoh
| =) 2. VEHICLE hO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER. L.:l;‘:’;"‘a :: ?
- p . = g

J

Nikita Print DELHI # 9810655549

[ =& 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIELE. L:i & R

- &

A

‘ [ " § 4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. P
S8 & *M” MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE . Operator Signature

[[True Copy//
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. o

l s S i i §

TON

[45

JAI LAXMI D

Gohana Road, Viil. Mehrana,

HARAM KANTA

PANIPAT (HARYANA) M.: 94161-77113

SERVICE ‘-

2>

(Fully Computerised Dharam Kanta)

DATE

o r“:, “ -
S 1:{""{' 6 oal

CARRIER NO, S

EVEE

MATERIAL ey

HOURS

£ty e
Gy
Sl

drage

S_.N_o.

i 1
e ———— el i e

VEH. TYPE

TIME

mmmamm  NETWT.

' \
el g swesyye e gl T 4 pRE AT e e 2
'...,..?' ..J:‘ b ._‘f ..“. “‘.;:..;r' JH'-'.. l'i_.-_"E i 40 s, ‘-.'..-I e & .:_ W g NS = By 0
J
1
SR ik ™ Fl Ll F . ' ¥ .._' o K3l I S — - - !
. 30 = 50 A L2 A4 25 19728
. Our Motto : 1. Accuracy

= '-.IL ]
r.f,j. d.‘:::_;r'

2. Customer Satistaction
3. Quick Service

-”-I.}—— —“-O—t" “'l"— .Fl -‘l -
p S R He e
NE I T - i % Tleasdl
e

4, ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY,

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS, '
2. VEHICLE NO. T MATERIAL 1S WRITTEN ACCORDING TO DRIVER, -

8, "M* MANUALLY DECLARED BY THE DRIVER/ PARTY,

3, ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |

Lo ?

s R i '}I' A———
: L

E
CHARGE ™~ *

Operator Signature

[[True Copy//
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76
SERVICE

‘G| JAT LAXMI DHARAM KANTA | 55

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta) HOURS

DATE 12.04.2025 S.No. z
3
©| CARRIER NO. HRHBD 13F2 VEH. TYPE
S == S
o WASTEZ OB L >
&/ MATERIAL | : TIME
* -
3
E=T0 BT . - T - - P
~, g -— GROSS p:--:c -:':: :'; _r:,_:r‘_: ﬁ:L. B 3 g I S X 3 S e
- E 0O WT. |
& .
m - 4 2 | — '3 5.
£ = TARE T IO R 12.04.2%,16145
Z WT. | |
_ O :
0 : Qur Motto . 1. Accuracy
ERES By ; e | RS ' iy 2. Customer
39 g NET WT. Lo R L G L 3. Quick Sen
1. RECORD WILL KOT BE AVAILABLE AFTER 7 DAYS, s Wit '
2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. e Caah i
3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOTRESPONSIBLE. | S9N e o R
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. TN $EN g e |
5. "M" MANUALLY DECLARED BY THE DRIVER / PARTY, CHARGE < _ Operator §
T

[[True Copy//
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Nikita Print DELHI # 9810655549

4

CAPACITY SERVICE
. JAI LAXMI DHARAM KANTA
@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS
DATE 12.04,2025 S.No. GL1777
CARRIER NO. HROED E7e3 VEH. TYPE
WOSTE —_— TROLLA
MATERIAL : TIME
o o | [3]  GROSS i R e Wi R L o 12.04.25,14:24
5 WT.
=1 TARE X o T oI = e 12,048,202 4,13523
> WT.
o b Our Motto : 1. Accuracy
Cm el T R Al Satisfacti
S NET WT. b L2 | . L 2. Customer Satisfaction

3. Quick Service

yeieh [Pl

| 1 RECORD WILL NOT BE AVAILABLE AFTER T DAYS,
=8 2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.
R
M
S

4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
5. “M™ MANUALLY DECLARED BY THE DRIVER / PARTY.

3. ONCC THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.

ouT
CHARGE

Cash

P E
L /’ T
Tasast®

Operator Signature

TAEERER
& © ® ®

'-‘?f‘}

[[True Copy//
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Nikita Print DELHI # 9810655549

@

/8

" geien e - veinn G

anr'ﬂul Y
JAI LAXMI DHARAM KANTA | = |
TON ohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0 f
(Fuily Computerised Dharam Kanta) HOURS |
DATE - b S.No f
= —_— .
MATERIAL TIME |
| eos e | [5]  GROSS b T P e
‘b'_ts"J‘jo W,
= TARE S kT iy 2 S 1308
0
Our Motto : 1. Accuracy .
ST R ' L = i e 2. Customer Satisfaction |
e — HEL i o ) y 3. Qﬁ:sch Sszes o
THl | KECORD Wil NOT BE AVAILABLE AFTER T DAYS. = .
;2 VEHICLE %O 7 KATERIAL IS WRITTEN ACCORDING TO DRIVER. . ?
38 5. ONCE rgﬂ:mm-aim%:?mmmnormmm RaT T I L T
;‘gﬁﬁrﬁc?ﬁir fﬂ: t}mv;;?g?r‘? i CHARGE Operator Signature

679

0

"»«.)

v @

[[True Copy//
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JAI LAXMI DHARAM KANTA D

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
HOURS

(Fully Computerised Dharam Kanta)

SERVICE

PATE 12,04, 2020 S.No. 44
o 0155 2 IO ’
CARRIER NO. HRGER &/ VEH, TYPE
MATERIAL e TIME
| GROSS o e - L A 12.04.22,08
F—b“_lo WT.
’ (2. 04.25,06: 1€

(1.

O

WT.

l- - 'c'.'Ji'.. o ':"“s <
B ESD "ET WT. e
{: =) M ?
| .

-5 ST e iy ek .
TARE el el ¥ oMerge e e

Our Motto : 1. Accuracy

2. Customer Satisfacticn
3. Quick Service

i

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
2. VEHICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER.

CHARGE

CouT - >

3 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |
4 ALL DISPUTES ARE BUBJECT T0 PANIPAT JURSDICTION ONLY.

Operator Signature

5. "M™ MANUALLY DECLARED EY THE DRIVER | PARTY.

[[True Copy//
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[ CAPACITY

TON

80

Nikita Print DELHI # 9810655549

JAI LAXMI DHARAM KANTA | szrce

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
(Fully Computerised Dharam Kanta)

| _HOURS |

DATE 8.No,

CARRIER NO. VEH. TYPE

MATERIAL TIME

s m | [=]  GROSS Rt ro k g

= 5 WT.

- TARE S FEIE =

5 WT.
> > Y A TS i . Cur Mere -E;:.:...'::.'; '

—1— A T T
F il 1 RECORD WLl WOT BE ANALASCE AFTER 7 DAYE. |
zmw:mummmm AL ; ? |

T8 1 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE SRl l

8 € AL IXSPUTES ARE SUBJECT TO PANPAT JURISIICTION ORLY i

S0l § W MANUALLY DECUARED B THE DRIVER | PARTY CHARGE ' Cperator Signaturs

[[True Copy//
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JAT LAXWI DHARAM KANTA | sezice | 0

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0 ;
i) TON (Fully Computerised Dharam Kanta) | HOURS

DATE (2,04 200

" [CAPACITY

S.No,

CARRIER NO. VEH, TYPE

A fd Ny |
e

MATERIAL | TIME

Ueine pp
&)

Nikita Print DELHI # 9810655549

I i
¥ £ Lo s & 3t/
& %D
e '::-u.- 1—“ [~ .g
@ s
-ﬂ’ 5
——-;-; SN L t_':-)! '»'1-_. " ; Qur Motio ' -3‘{.: JIaCy _
e e tT 1. Customer Iatistaction
! Quick Sarvice .
f 1 RECORD WiLL NOT BE AVALABLE AFTER 7 DAYS, [ PETEEY t
[ 2 VEWICLE KO 7 MATERIAL 1S WRITTEN ACCOROING 10 DRVER AL — ? 'i
38 1 ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. Suiny NN y
Ll 4 ALL DISPUTES ARE SUBJECT TO PANPPAT JURISDICTION ONLY. :
0 £. "W MANUALLY DECUARED BY THE DRIVER | PARTY. , CHARGE Operator Signaturs &

[[True Copy//



| 382 683
CAPACITY
<> JAI LAXMI DHARAM KANTA | =5
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 0
TON (Fully Computerised Dharam Kanta) HOURS
DATE 13,64, 2025 | S.No. =
P o o e 2
CARRIER NO. HRDED 1392 VEH. TYPE :
: £
sl {: A 1 L
MATERIAL TIME o ¢
= ==|=] GROSS TR R 313
5 60 WT.
' = TARE 1S TE K B4.25 17592
v o W
- Our Motto : 1. Accuracy
" 2.C Satisfacti
NET WT. LD EEE M S QuckSerics
r 1. RECGRD WiLL NOT BE AVAILALLE AFTLR 7 DAYS. !
2 VEHICLE NO. 7 MATERIAL 13 WRITTEN ACCORDING TO DRIVER. {an4nr
3 ONCE mvmummmouquﬂv;um\:%:eormumamm. (T £ o 5
L:'“v‘m””'"&‘cﬂ::?ﬂ?é%’?m ' CHARGE =~ Operator Signature

ey e < T,

~ /[True Copy//
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"D | JAT LAXMI DHARAM KANTAZ5< | °

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS

DATE e 3.No. L ST

s o : s & ,
CARRIER NO, HRTEBD 2767 VEH, TYPE ﬂ

MATERIAL WASTE TIME TROLLA C W

\

- _- =1 GROSS o
: Erih - b aem, g g o ,
m 1..:‘-ll g E. H::r *“.f.aj‘ . 'un-.....!; Ao wiid B N B el ¥
O . v (Ppe— .| P o
. .a
”_ TARE -
Lb"——ti"- wT. A SHTDEE by 15.04.25,148:03 1
00 '

Our Motto : 1. Accuracy

B RS NET WT. | 2. Customer Satistaction
(B | ERah : R W s T P 3. Quick Service

—

isﬁmmmlum&ﬂmrmm : 7 z

L VORCLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. ‘ Sk ' f" oy
3 ONCE THE YEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. | ) ' SRR
4 ALL DESPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. X iy pe - = e

3 £ "W KAMUALLY DECUARED BY THE ORIVER / PARTY. CHARGE/ ! . taies Operator Signature

[[True Copy//
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<0 JAI LAXNMI DHARAM KANTA <>

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS

DATE e A S.No. p—

1.5.048,2025 , U 30 W I

e

CARRIER NO. HROHBD 1392 VEH. TYPE

M ATE RI AL L‘: 'JF by T ‘.Z'E T|ME “: L 7y e L o

GRoss N L % ™\ - e

m - - . W T LR | - s 3

:_F_;h":lb- WT. R S o R 3. 04.29,09:31
I— e ' OE

0
g - AR T e
ol oo I WT.

' GED) D NET WT : ) 2. Customer Satistaction
@ I ' ot P R T T 1. Quick Service

LI} 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. : '
|4 2. VERICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. _ e ?

Nikita Print DELHI # 9810655549

Our Motto : 1. Accuracy

28 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.
" N & ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.

Ty o
3 5. "W MANUALLY DECLARED BY THE DRIVER | PARTY, CHARGE'* * B

_ Operator Signature

[[True Copy//
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S JAI LA)(MI DHARAM KANTA =5 | 9
@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 9416177113 0 |
TON (Fully Computerised Dharam Kanta) | HOURS
DATE | S.No.
| 13.84.2025 e
CARRIER NO. | HRSED 2703 VEH. TYPE
MATERIAL WASTE TIME

Emms| = GROSS ' I

Nikita Print DELHI # 9810655549

~ (D) BSE N o
i o) WT. T AR T F Ll e —
'.
LR PSR ;
@ WT. 1 &5EaD g 13.804. 25397423 ll
& 0 O \
_ , Qur Moo : 1. Accunacy \
ST GRS NET WT 1 Customer Satistaction
B B 4 : 1 Quick Sarvice
e o = fTTR W -
Ll 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. e _ MALPTS
(= 2 VEHICLE NO. 7 MATERAAL IS WRITTEN ACCORDING TO DRIVER, : ?
5 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. Laah
4, ALL DISPUTES ARE BUBJECT TO PANIPAT JURISDICTION ONLY, .
@ 53 5. "M" MANUALLY DECUARED BY THE DRIVER / PARTY, CHARGE,, -~ T Operator Signature

[[True Copy//
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"CAPACITY

100

TON

—

— _

Gohana Road, Vill. Mehran

AXMI

(Fully Comp

uterised Dharam Kanta)

DHARAM KANT

» PANIPAT (HARYANA) M.: 84161-77113

SERVICE

.,

HOURS

DATE

| CARRIER NO.

MATERIAL

)| A NN
- v a Y A N
Y ATEATY
- 1 Y™y ¥ (p b
H el — o e
\ ———
PR AT T Ry
1 L] | Se—

S.No.

VEH. TYPE

TIME

—t GROSS ST 1 23,18
e = WT. &
= TARE B I R ey AN LB B gw
6 G O .
; Qur Motto : 1. Accuracy
B s WT ke G Tt g T Lo 2. Customer Satistaction
LS (R NET : 3. Quick Service l
JLi3 1. RECORD WILL NOT BE AVAILALE AFTER T DAYS, Dash
[ 2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. < Rl o i
(3 3 ONCE THE VENICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. LOBT LT b
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY, o2
S=X 5. “M" MANUALLY DECLARED BY THE DRIVER / PARTY, CHARGE Operator Signature

[[True Copy//
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o

87

CAPACITY

JAI LAXMI DHARAM KANTA

SERVICE

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS
DATE 14.04.2025 S.No. @118
HREBDZ70Z ST
| 1| CARRIER NO. VEH. TYPE
WASTE. esry . PGl LA
§ MATERIAL TIME
? 5 e [E5] GROSS LTS K bo @4, 20, 110
E g
; UE’ TARE [ o i PO D 3 o D4 i 10 125
e T i Our Motto : 1. Accuracy ,
I e
/ 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. (e
2 VEWICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. 7 z
Exmmms&ammﬂmrrmummm AT s
& ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
5 "M" MANUALLY DECLARED 5Y THE DRIVER / PARTY. CHARGE ~ Operator Signature

[[True Copy//




Nikita Print DELH! # 9810655549

[[True Copy//

88 689
CAPACITY | SERVICE £
<> |JAI LAXMI DHARAM KANTA | ‘&5 |
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 84161-77113 | g
TON (Fully Computerised Dharam Kanta) . HOURS |
DATE 14 .04 .,.202¢C S.No.
CARRIER NO. ~“RoBD 13923 VEH. TYPE
MATERIAL WSTE TIME
= GROSS =SS KO
5 WT.
L TARE L. 7 2k ) M L1
-'Uv—loﬂ? WT.
Qur Moo : 1. Accuracy
—1—R 381! G @D EHTIED W s
il 1 RECORD WILL NOT BE AVAILABLE AJ TER T BAYS.
8 2 VEMCLE NO 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER, Cas
:ﬁ&?ﬂmzm‘mm%m T
S § W* MANUALLY DECLARED BY THE DRIVER | PARTY. ' CHARGE” ! Operator Signature
® -} i —
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% o

Nikita Print DELHI # 9810655549

22 9 »

89

F

T e LA L T P T TR T e

CAPACITY | SERVICE |
<> JAT LAXMI DHARAM KANTA
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Compuiterised Dharam Kanta) HOURS
Sl @3, 200 S.No. ®1188%
LARRIER NeA HROISD 2TOI VEH. TYPE
MATERIAL RBTE TIME
B e GROSS I B : .
o WT. = !
TARE oL e - { Q.28 ,21:88
wr. ., P _—
o Our Motto : 1. Accuracy
2.Cus isfactio
| == NET WT. b g T L oy 3. qﬂiéﬁ"s’if.iis -

geizh Pk - lelak 2k

¢ »

1. RECORD WILL NOT BE AVAILASLE AFTER 7DAYS.
2 VERICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER.

3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. : Yoo e e,
4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. h A b e

Operator Signature

5 "M™ MANUALLY DECLARED BY THE DRIVER/ PARTY.

[[True Copy//

v ¢ @

J




90 691

CAPACITY SERVICE D
> |JAI LAXMI DHARAM KANTA, Gy, | ©

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 84161-77113

TON (Fully Computerised Dharam Kanta) HOURS
DATE o $.No.
g CARRIER NO. HRSED 1392 VEH. TYPE

"ATER!AL Ly TE n“E T LM

8
RS
5 glg'ﬂ"'b@ GROSS - S R ——

e

- yelae 2R

-

WT.
TARE

yeioh 2@

1. 7O KO 19.04,.259,609:05 -
1w : - \
Our Motta : 1, Accuracy
D) Lo 2. Customer Satisfaction
- - NET M‘ ‘:‘u}. _:L ':,"" ('-_:,) i:;jl 'y-'\' 2} 3. Quick Service
[T | RECORD WiL NOT BE AVARABLE AFTER T DAYS
1 VEMICLE MO T MATERIAL 13 WRITTEN ACCORDING TO DRVER. ™ = <
3 ONCE THE VDSCLE RENOVED FROM PLATFORN WE ARE MOT RESPONSIRLE. 1 SNSRI
4 ALL DISPUTES ARE SUSJECT TO PANIPAT AIRISOICTION ONLY O i1 Ly S, —
§ "W MAMUALLY DECLARED BY THE DRVER / ARTY CHARGE > Operator Signature

il

[[True Copy//
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91

"ACITY‘(

00g

ON

el

JAI LAXMI DHARAM KANTA

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta)

R NO. HRSSD TTOT

S.No.

VEH. TYPE '

g L

SERVICE |

24 = g

_HOURS

T

AL WA S TE TIME CHL L ﬁ ’
' | =)
i
- GR r_._- ._..:.‘.w." Pt :-:--- i 4 l;""hh 5 _,H 'rr '“! f:,:i'! .‘":'; ; e 1 » /’ H /;3 r"’ g (‘\
= TARE o TAER R BT AL I WA ﬁ
wr. [ o R | =
O
; ' Our Motto : 1. Accuracy
. NET WT. R, _ 2. Customer Satisfaction
R ge.. £ 3. Quick Service ﬁ

NOT BE AVARLABLE AFTER 7 DAYS.
MATERIAL IS WRITTEN ACCORDING TO DRIVER.

CLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |

\RE SUBJECT TO PANIPAT JURISDICTION ONLY.
Emsrmm:m

'j-_._c')_'pqrat_or_ Signature

[[True Copy//
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CAPACITY - SERVICE |
‘ JAI LAXMI DHARAM KANTA <>
Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON | (Fully Computerised Dharam Kanta) HOURS
DATE RN ) T S (A M ; S.No. o
RAED 2703 I
% CARRIER NO. . VEH. TYPE ﬂ
WS TE S e S LA
§ MATERIAL TIME |
pars -y L | R - "‘ .f
E e s | (3|  GROSS S - 3.4 ‘
E O D © WT. | {
'g JH TARE (T T v R QG4 LD BB ;
Z WT.
e :
e gy W fi Sl o SR
. -- NET WT. L2 L -:......H Rk s, O e Nf .i Qf::se;‘ce
5 I 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. ! f_-‘ = ?;'\;"-.
| =1 2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. ¢ ey & F z
3.DNCETHE\'EHECLERBIOVEDFROMPLATFORMWEARE NOT RESPONSIBLE. 1...‘3.._{ H - g
3 5.4 MANUALLY DECLARED BY THE DRVER | PARTY, - CHARGE Operator Signature i

{Ei2h (2% - Ueine oy
e © ® 9 9 9 9 @

[[True Copy//



694

93

® |wwer JAI LAXMI DHARAM KANTA |
@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON (Fully Computerised Dharam Kanta) HOURS
DATE G4 . 2@23 S.No. GLi%
CARRIER NO. HRHBD 27603 VEH. TYPE
MATERIAL e TIME A
E—E GROSS SE S TIE R L6, 04, 25
& ) O WT-

—  TARE e v i 8 e i
....... - \ - ‘ ¢ A L » 1 w g
allva SIS TR R ‘...-:: G x .\‘.': P n it o dod & TR

Ueidh |pp - elkb 2k

WT.

O
Our Motto : 1. Accuracy
EEED e R i B T 2. Customer Satisfaction
VV| Wil an R WK LN O .
o EEES =3 NET WT. 3. Quick Service
' b 8 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. ' ¥ o B
| =3 2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. Lol 1Y
33 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. RIENE SR BT
' 4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. o :
|BESA 5. "W MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE Operator Signature

¢ ¢ ¢ ¢ @

o

"

[[True Copy//
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CAPACITY

<G| JAT LAXMI DHARAM KANTA

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 84161-77113 0

___TON (Fully Computerised Dharam Kanta)

DATE L. B, RS
wlue * S FTT T oo foe

S.No.

HOURS

@
ye
CARRIER NO. HERGELDY LTwE VEH. TYPE -
| N e .
; WALTE ﬂ s
| MATERIAL TIME g} i
R
: ‘ |
é B s | [ GROSS N GE S %
;—; o Vg "
L g
l = TARE i
% DI. WT. o S R T o Lé o @4 20 : ":", -;;
@)
Our Motto : 1. Accuracy
B 0SS O S — . 2. Customer Satisfaction
e TEE NET WT. e B W Tt fi - 3. Quick Service

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. .

2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. Cash ?

3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. A e S

4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. EILJ | R

5. "M" MANUALLY DECLARED BY THE DRIVER | PARTY, CHARG Operator Signature

[[True Copy//
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95

v 1;”;**—*!',1:» o mommme o

» [T JAT LAXMI DHARAM KANTA |
@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
' TON (Fully Computerised Dharam Kanta) - HQURS
DATE S.No. "
& w @G, 2O2E e LT g;
CARRIER NO L aT e VEH. TYPE ﬂ
MATERIAL WEETE TIME TROLLA %;f:
_ 1
| = GROSS gt
5 b 5 WI. 5T BT R b @4 25, LT |
TARE | S iﬂ
oWt 1 BT Ry &.04 .25, 1725 3" 8
O [ ]
¢ Our Motto : 1. Accuracy
e 2. Customer Satisfaction
=3 = NET WT: S TN e BT § gy 3. Quick Service

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS,
2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.
J. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.
4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
5. "W" MANUALLY DECLARED BY THE DRIVER / PARTY,

CHARGE ;7

Operator Signature

[[True Copy//



"CAPACITY

06
JAI LAXNMI DHARAM KANTA

SERVICE |

@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 24161-77113
TON (Fully Computerised Dharam Kanta)

OURS

DATE Lé .04,

CARRIER NO. b T D

e e
U Cabe | L
SR B Il o

MATERIAL

Lo VEH. TYPE

S.No.

TIME

[Em e = GROSS
L

= TARE
WT.

O

SR 200
B GHED  NET W,

.y :'_,_, ']“‘""., —— A B,=" o & 7 ¥ e o - ey
N e B e M B - R L3 a5 o L) QT L 20

l‘l '=l- ‘.- . ."'.'.r'- -.-—l._ \ - -~‘I
sofe 85 % sy | ey HH \ . AW . K
A i 3. Quick Service

Our Motto : 1. Accuracy
2. Customer Satisfaction

£ 31 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
(3] 2 VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.

O PANIPAT JURISDICTION ONLY.

LU i !J.,.‘l'if‘.'.!‘-..a e i g i) o [ S :

- yeisk PR

Sed

R

@eﬂangﬁg

Operator Signature

(:I 5
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CAPACITY 1A SERVICE A
o] JAT LAXMI DHARAM KANTA [ 55

Gohana Road Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
TON i (Fully Computerised Dharam Kanta) HOURS

K

'DATE . Té . O, RERn S.No. ©LiBEY

- HRSEID BTOR :
CARRIER NO. A ‘ T

WASTE TROLLA ﬂ

MATERIAL TIME

BB (1 - TR e ne 44 ML T AR
Lb - GROSS # T'::"* 'J..nu}_: ':"‘T;l “tu i I"_..l:"}l 1!-\'.__ -!1‘.“:1. kN ‘1.{.-' £ -'::.__- . 1:_‘| b o
BT Tennind - wowt - vesont

WT.

JE' TARE & T T o R TR el o C1H.04 .25 071598
A - B o) WT. :
O :
Our Motto : 1. Accuracy

[ WT. oI AT R Gy 2. Customer Saisfact
R el RN . . Customer Satistaction
ELEm) EE59 NET WT. ' - 3. Quick Service

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. AT (g o)
04

2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. ; LA wih
¥ 3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. BT : L

4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY, |
2 & "M MANUALLY DECLARED BY THE DRIVER / PARTY. CHARGE - _ Operator Signature

o Lol v e

[[True Copy//
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TON (Fully Computerised Dharam Kanta)

DATE | 5.No.
; X

CARRIER NO. | VEH. TYPE
MATERIAL TIME
e =5 GROSS : 2

~— 5o WM
| lm= TARE =

¥y WL

S R L L2V S Ry

JAI LAXMI DHARAM KANTA ‘5=

‘@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M. 8418177113

MOURS

g 1 RECORD Wil 807 B Avid ABL AF TER § LAYE

18 ONCE Yok VErSCLE REMOVED FRUK FLATFOIN WE ARE NDT REGFONSILE |

Ul & AL DRSPUTES ARE BUBACT TO FabA! JRISUsC TION DMLY

T
x VEMICLE KG T MATERGAL © W77 L0 ALCORING 10 DRIVER
S0 S W BAMGALLY DECLARED 87 T DAvER | FARTY

glt.m.h Pk

[[True Copy//
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= L T L SR SRR

CAPACITY

TON

JAI LAXMI DHARAM KANTA | ‘Gry

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

HOURS

DATE . 17 .04, 2025

'CARRIER NO.

(Fully Computerised Dharam Kanta)

S.No.

VEH. TYPE

(<
L

. "l"""!- .:Ph‘. r‘::;ulbt‘ ‘l'l‘.:‘:ﬁ 'rﬂ;.::he
NET WT!‘ gl .r"‘} GF alllF Mar

= TROLLA
MATERIAL TIME
GROSS R I T S 17 -84 oy amiien
TARE L L S O L7 @4 20 1710\

Qur Motto 1 A, Aecuracy

2. Customer Salistaction
3. Quick Samvice

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.

3. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE. |

4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
5. “M* MANUALLY DECLARED BY THE DRIVER / PARTY.

_Operator Signature

[[True Copy//
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SERVICE | W

® [T JAT LAXMI DHARAM KANTA |2 |

@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 | .=
TON (Fully Computerised Dharam Kanta) | HOURS | @

DATE e 8.No. 51194
Y F a0, AV R | %
VEH. TYPE

CARRIER NO.

TIME

MATERIAL WAGTE

NM‘ﬂPlW-DELHM-QBWB%;;Q
il
[ ool
O

&
59
»

{

{sibh [Pk - UELRR

o

W ey B foe, i | b g 5 7 Hile T s ._

— : T
I TARE |
i

Our Motio - 1. Accuracy '

NET WT 2. Costomer Satisiachon |
I — y A S TR e Y o 1 Quick Servics
“U Tl ecend A % esee = e PO

T30 1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS. Y
=8 2 VEHICLE HO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER. i A . z
7 L.ashn

- of
5y
i

=3 2. ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.

"l 4. ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY. c GEL:T T Y. : @ f potis 2 = \ %

=0 5. "M" MANUALLY DECLARED BY THE DRIVER / PARTY,

[[True Copy//
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@ [caracry "SERVICE | ¥
"o JAT LAXMI DHARAM KANTA |25 |

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 84161-77113 |
TON (Fully Computerised Dharam Kanta) . HOURS | ,@

DATE R S.No.

CARRIER NO. HRSED 7747 VEH. TYPE

MATERIAL

Nikita Print DELHI # 9810655549
@
A
g
|
|
|

5 == e S s e 4 17 .64 .2 -
WI ) - = ©
O
T 3 &SSO DS [ SN o 17.G4 .25 ,858: 8% (e
O
Our Motts : 1. Accurac
[ o e ) 2 Cuszomer Safishetio
o | ememm NETWIL 4D ED HO 1 uick Service D
" Ll | RECORT WL MOT EE AALASLE AFTER TDMYS.
(S 2 VECLE MO 7 RATERLAL S WRTTEN ACCORDING TO DRVER. e ?
13 3 OVGE T8 VECLE SENOVED FROM PATEORM WS ARE NOT REFORSELE il |
4 ALL DISPUTES ARE SUBJECT TO PANPAT URSSOICTION ORLY. aINET top F - - i
% Sl £ W MANUALLY DECLARSD BY THE DRNER | PARTY CHARGE - Operator Signaturs | N

[[True Copy//
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® [T JAT LAXMI DHARAM KANTA 75| ®

‘@ Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
™ TON (Fully Computerised Dharam Kanta) HOURS -,

DATE T S.No.
HRSED 2702 ﬁ: Y

CARRIER NO. VEH. TYPE rROLLA i

MATERIAL . | TIME f g} 7

0 D O L
3. &S SDE fe. 16,04 .25, 14«20 6

e M| B

o 4% < oy Our Motto : 1. Accuracy
- - NET WT e N : = e =Y 2. Customer Satisfaction
S . : . 1. Quick Service

i i 1. RECORD WiLL NOT BE AVAILABLE AFTER 7 DAYS.
(30 2. VEHICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER. ’ o NREe
| Y 3. 91CE THE VENICLE REMOVED FROM PLATFORM WEARE NOTRESPONSBLE. | oubiid |

Nikita Print DELHI # 9810655549

[[True Copy//
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T B 5 oo e e —

- A :
B> | JAI LAXMI DHARAM KANTA (2= *
g Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113

— 10| (Fully Computerised Dharam Kanta) HOURS €

DATE 18,04, 2025 S.No. L L 3

CARRIER NO. HRSBD 1392 .VEH. TYPE &

WS TE | ROLLA
MATERIAL et TIME T ﬂ
e e | [5]  GROSS Vs R M 3 SR N S BL04.0%, 14 16
e o WL
=] TARE 3 s B Ky LB . B4 25 , 18 s O

= WT.

S
ammmmm NETWIL

el s I T A
e L et Sh

Our Motto : 1. Accuracy
2. Customer Satisfaction
3. Quick Service

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
2. VEHICLE NO. 7 MATERIAL IS WRITTEN ACCORDING TO DRIVER.

4 ALL DISPUTES ARE SUBJECT TO PANIPAT JURISDICTION ONLY.
8. "M" MANUALLY DECLARED BY THE DRIVER / PARTY.

S om-||

3, ONCE THE VEHICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSIBLE.

CHARGE ~ |

[[True Copy//

.........

~ Operator Signature
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Gohana Road Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta)

<> JAT LAXMI DHARAM KANTA | 3555

TON

DATE 1E,

CARRIER NO.

MATERIAL

e E
ALy o=y &

e gee ey e
[t :"q'l = :“". id
b N st e b

S.No. p1ioET

VEH. TYPE

WT.

! U—-' TARE
S WT.

oI

o mmm  NETWT.

[g__ =] GROSS

WPMDELHI#QB‘IOGSs&g

......

; Bl 4 M L i T >
L - F ::'|. ::‘. . :‘, - R -
Our Motto : 1 Accuracy
I i3 L 2. Customer Satisfaction
. 3. Quick Service

UEIRh |2 - Yeinm [

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.

3 CE THE VEHCLE REMOVED FROM PLATEC
4 _. 10 NIPAT J

2. VEHICLE NO. rmmrswmnwaccomiom .

[[True Copy//

¢
9 9
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SERVICE

® [T JAT LAXMI DHARAM KANTA [

@) Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113 :
™ TON (Fully Computerised Dharam Kanta) HOURS “) ~‘

8. 04, 2@20 | S.No. Q1197
s %D

DATE 18.¢
D 135 VEH. TYPE ﬂ

CARRIER NO. <R

NASTE TIME TROLLA %,

:

:

8| MATERIAL : o

.

g o — Iz GROSS s I e . B (O 55 18.04.20 1@ 48 a ,}

oo f sirvaia
(@) :
$ - . - o
L] L Y3 . A
aha 1" ] o3 A . “

= TARE i ST AE Ko
0

Our Motto . 1. Accuracy
2. Customer Satisfaction

3. Quick Service

B S I ——
NET WT. TOoSS Ko

D =8 . R i N

. .

i ;1- ,-..-.

Lot e i 2
il

r- .-a

1 RECORD WiLL NOT BE AVAILABLE AFTER 7 DAYS.
1. VEMICLE NO. T MATERIAL IS WRITTEN ACCORDING TO DRIVER.
£ 'EA....J &
_ Operator Signature

3. ONCE THE VENICLE REMOVED FROM PLATFORM WE ARE NOT RESPONSILE. s
4 ALL DISPUTES ARE SUBJECT TO PANPAT JURISDICTION ONLY, P
§ *N" MANUALLY DECLARED BY THE DRIVER / PARTY, CHARGE

[[True Copy//
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707

TON

JAI LAXMI DHARAM KANTA <>

Gohana Road, Vill. Mehrana, PANIPAT (HARYANA) M.: 94161-77113
(Fully Computerised Dharam Kanta)

HOURS

fDATE

HARRIER B HREED 2783

S.No.

TIME

VEH. TYPE

R Y |

MATERIAL WASTE =5l
@n e | ]  GROSS | =
WrT A e R B A ) 2 >
1 TARE e s 5 g i -~ e - N
WT; b, Wiy Pl G Gl . 13 BN AR UL RGeS RS
(@) ;
Our Motto : 1. Accuracy
EED 553 T 2. Customer Satisfaction
B3 =8 NET WT. R i hi " 3. Quick Service

gelph 2l - el PR

3 ONCE THE VEHICLE REMOVED FROM PLATF ORM WE ARE NOT RESPONSIELE.
4 ALL DISPUTLS ARE EUBJECT TO PANIPAT JURISDICTION ONLY.

1. RECORD WILL NOT BE AVAILABLE AFTER 7 DAYS.
2 VEHICLL NO T MATERIAL IS WRITTEN ACCORDING T0 DRIVER,

§."M" MANUALLY DECLARLD BY THE DRIVER / PARTY,

CHARGELI"

e -y . ‘-«-
Lot i

e
o
A

503

~ Operator Signature
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